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CENTRAL AtINiSTRATIVE ThIBAL 	. 
BNGALORE BENCH, 

Second Floor, . 
Comercial Complex, 

Indiranagar, 
Bangalore-38. 

Dated: 1.1JAM'994,': 

APPLICANTS:-.Sri.G.R.Rangadhamaiah and 'Others 

v/s 

RESPONDENTS:-. The Chairman,Railway Board and Others. 

To.. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 

Sri.R.Bhaskaran, Advocate,No.40/2083, Elamkulam Road, 
Kaloor, Kochi-682017. 

Sri.P.Shivan Pillai,Advocate,Gras,s House,Monestary Road, 
arikkamuri, Kochi-682011. 

Sri.Vijoynarayan,3-C ELL)OaADO,J.12,Nungarnbakkam High Road, 
Madras-600 034. 

Chairman,Railway. Board,Rail Bhavan,New Delhi. 

The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 

The general Manager,Southerri Railways,Park Town,Madras-3. 

The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

9. 	The Divisional Railway Manager, Southern Railways ,Mysore. 

10. • 	The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,'Kerala. 

U. 	The Divisional Personnel Off icer,Southern Railwys, 
Madurai Division,Madurai. 

12. 	The Divisional Superintendent,Southerri Railways, 
Divisional Office,Palghat,Kerala. 	 - 

The Divisional Railway Manager,Southern Railway,Bangalore. 

Sri.K.R.D.Karanth,Advocate,2,Mangalanagar,Saflkey Road Cross, 
• 	Bangalore-5.- 

15. 	Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp:Bangalore Hospital,Bangalore-4. 



-:2:- 

I SUBJECT:- Forwarding of copies of the Orders passed by 
the Central Administrative Tribunal,Bangalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEH 

passed by this Tribunal in the above mentioned applications 

on 16thDáy of Decernber,19939  for further necessary action. 

Li DEPUTY REGISAR(J) 
T" JUDICIAL BRANCHES. 

gm* 
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CtNTRAL ADMINIsTRATIVE: tRIBUNAL 
BA N'GPi'L ORE 1  'E NC H 

06A.NO5. •395_t_ojj15_7/9.0 416/90320/92 
298192, 3771-92 and 44 to 80[3 

THURSDAY, TFiIS THE 16TH DAY OF DECEMBER, 1993 

SHRI JUSTICE V.S.MPL.IMATH 	.... CHPIRTIAN(J) 

SHR1 JUSTICE P.K.SHYAcISUNDAR 	•... VICE CHAIRMAN(J) 

SHRI V.. RAMAKk ISHNtN1 	 MEMBER(R) 

Sri C.R7Rangadhameiah, 
5/0. Sri Range ish, 
aged abàut 68 yees, 
Retired Guard-A Special, 
Chikkabidre, 
Chik'kanarayakanahalli Taluk. 

Sri K.V.Sreeka.ntiah, 
¶5/0 Sri K.V.Subramenyeiah, 
aged about .69 ryears, 
Ret1red GUard-A Special, 
Ch-70, 5t.h Ma in,Saraswe.thipu:scn 
1ysorb 9, 

'Sri M..N..Nreyena Setty, 
5/0 Sri k.Munisuamaih, 
Retired Ctjard-A Special, 
2003/2,Rejkernal 5treet, 
mysore-1 

Sri B,J.Naarejaiah, 
5/0 Sri. Jeyapela Nayenar, 

'Retired Guard-A Special, 
158, Shankaranegar, 
J.8.Kavel, Bengelore-560 022 

Sri K.Seshedr.i, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired Guard-A Special, 
92, Lakshmipurein, Arsikere. 

Sri 1v1.Channabasavaiah, 	.: 

5/0 Sri Mada.pErn,aged-about 69 years, 
Retired Guard-a Special, 
94-9th Main Road, 6th Cross, 

/Ii 

P 	 e 'kshr BangElore - 21 

17 
 - (( 	içKiiivasa char, 

	

;cj ( S/0.&ri 	Vnkataemacher, ' 
'( ad(aboLtI ye?IS, 

-P Special, 

\ 	. 6j 	II 	1 e 1 Roe d, 
Ja y 2. n.ga E4tens ion, 

t 

	

g 4n - 577 201 	 ..... Applicants 

Contd,/- 



ii. 	Si Shivaswamy, S/o SriT, 
turgachalam. Pills!, 	aged 
about 69 years, Retired 
Driver-4 Special, 44,. TI 

- 1144n, 	I1ees 	Block, 	Nth 
Bamboo Bazar, 	Mysore21. 

9, 	Sri,ZJ.N.Pharoah, 	S/a Sri tI!.P 
Pharoah, ietired DriverR 
Special, 	2355, 	I Main, 	II 
Cross, 	KsG.Koppal, Chamsroo— 
puram, Mysore, 	- 

$pplicants I to 9 in 

10. 	Sri R.3.Nahedevan, 
0.1,Nos,395 to 40/91 

/o R.Jayaram, 
aed about 67 years. 
GUerd'thl Special (Retired) 
rsid±ng at No.157 1 	IVth Cross, 
Nagappa' Block, Sriampuram, 
8ngalore - 560 021 Applicant SO in O.A. 

.. No.57/90 

110 	SriR,Shjajh 
Retired 	1A uerd 	Specièl, 
ad -rosidjn9 at No.1153, 
'Sri Raga, 	II Main Road, 
S.N.Colony; 	Yeshwanthpur, 
Bengalore - 560 022, Applicant 11 in O.A.• 

No.416/90 

12. Sri Pepanne, 
S/ Nethevadu, 
aged about 63 years, 
Driver Passenger F1R448, 
So.ithern ftailwey, 
Baingaipre City(Retjred) 
N01.5J12, 8acks!de of 
Munisuara Temple, 
8hLivaneswainagar, Megadi Road, 
Bengalore - 23. 	-. 

1. Sri Chouse 11ohiden 
Sb Dzeen Mohideen, 
agd about 63 years, 
Driver Passenger fIR 238, 
puthern Railway,Bangalore City, 

(Retired) C/a Noor Mohamed, 
Nà73i.,. Railway Quarter, 
'iewanthapur, Bengalore '.' 22. 

14. Sri D.John Peter, 
S/ Doraisuamy, 
agd about 58 years, 
triver Goods MR 612, 
Sodithern Railway, 
Yewanthapur (Retired) 
No62, III Cross, I S€age, 

41-11M.1pu ram, Bangeloi'e - 21, 	• 	 ..,APPLICANTS 
...Cont,/.. 



I,,_...................:. i.. 	L 	. 

Sri Manickern,. 
5/ Laksmenappa,. 	-. 
aged about 1 60 years, 
Driver Passenger MR 414, 
Southern Railway, I4rsikere,. . 
(Retired), No.286/b., tth Cross, 
Banqalore - 50 121, - 

Narayena 
Vo Nyatavadu, 
aged about 72 years, 
Shunter 19R 271, 
Bangalore City, 	uhen RailwEy, 
(Re.tired) No,53 t/o Nauaz Stores  
ltth CrossMagadi Roed, 
Bangalore - 234  

IT. Sri M.S.Susainthan, 
S/a Meristamy, 
aged about 2 ycers?  
Drivet Passen.ei.' MR 475 

outherii Railway, Yalehenke, 
(Retired)C/o .A.oseph, 
45/A Old Railway Querteré, 
Yeswanthaur, Bangalore - 22. 

1 	ri Sideieh, S/a Siddcieh GowO, 
aged 62 yar•s., iece1 Fssistent 
MR 523, Southern Railway 
Baflgeipr2 City, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R,, 
S/o C.S.Rarnalingarn,: 
aged about 58 years, 
Goods Driver MR 624. 
Sduthern Railway, Harihar, 
(Retired)., No.32/2, I Main Roai,' 
I Cross, Oklipurarn, 
Bangalore - 21. 

21. Sri Gularn Dastagir, 
5/0 Ild.Ghouse, 
.aged abut 69 -years, 
Shunter OR 597, Southern Railway, 
Yesw8nthapur (RetirG) No.3, 
Star Building, DIarga Mohalia:, 
Doorveninear IJ:kci Madras Road, 
Bangalore - 5Q. 11. 

%-)r,dul W aheed, 
,S/o4vld.Haneef, aged 67 years, 
Shu 539, Southern Railway, 

,tf Bngëi \antcnmen(Retire). 
1fo.1Iç.t-1Cross, L—B, 
Shastri?gi, Iricliranegar, 
1a.noelcre I. 3$,: 

	

-, 	/ .. 
.., 	r-- 

* .,A7PLICANTS. 

. . ,Cont./— 
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22 	Sri D,Johü, 	. 
SJo NDivid Punt, - 
aged eboUt 66 yees, 
#eslstantued/E('T io3b 
S.øutherfl RaulueV, Bsba1oe 
(Retired), do trenter Suremefly, 
12th Cross Magedi Roadp 
BangalOre 2• 

23t, SriSheik Fektudd2efl Eotmot f  
/o 

 
mahemm94 Khsirn Sek.ki, 

ag9d about 6 x6ars.sr 24 . 
Railway Guèrl IEf4 	2, 
Southen Rai1wy, 4rsikere 
(R.etirad) Manipet, 
Ataikete' 573 103, 
HeaSan Oist1ct, 

24 	Sri K,Kt,tshnamuthY, 
S/c K,6Gutmdeppè, 
aged pboit 6 .yeaxs)  
Guard LE 994;p 

I  outharn.Railbi8Y, rsikere, 
(RetIeJ), No4 Yrr3bpa 81ck 
Lth-1pu, 'rs1keDe 	573 103., 

.25 	DXvAM 
• S/o trniaPpa) agd about 3 

yea.8, ast Suard EE UI?, 
outher' Ri1uy: SiQiO 	itY 

(Ret 	
p 

ired).)  No i 29:, i3, 5th 	ulai r, 
Ke;rige'r'I S3te11ito Towr., 
Banga.ore 	1J,,•. 

24. 	Sri NU.3':na:nda k 90, 
5/o N,Verkoba Rao, 
8ged about59 yaats. 
FIreman *:. MR 549 
Southern. Ri1wey, 5.hlmoge Town, 
(ROtired).No.2i:, IT ThoSs, 
8ehind -S,P.O?fice,, Ashô'kflaga, 
ShItnbge Toufl, 

27 	S.ti N,1anI,' 
S/o N&tta aged ebout 

: yers., Shunter MR-72, 
I  •Southrn

a a 8eiépp8naha1iXRet1 ), 
Ra8waypiaiya) 	Ngar.)  
Kamflbha'I-IMeI" Road,, 
Bangalore  

-SrI M.4!e,<rnaii)  S/o i!Iurugash, 
caged about 63 years, 	. 
Oriiar. -ooda MR 410;, 
Southerfl Railway, 
?sthapur (Retit)., 
NO,-22., ICross,Bha-syama,gar, 
SriraMpUratm, '8ang.aiare. .21. 	 .40PpL-ic-ANTS 



Yiver Passenger MR 721, 
Southern Railway, Shimoga Town, 
Retirel, No.209/41., Reckamma 
Building, MeinRoad, 
YosuanthapUr,Bangalore-22, 

30, Sri Syeq Abbas, 
Sfo 5yp.i Desta1r, 
aged abOut 69 years, 
outherh Railway, Bongolira City, 

(Retired), No.41, IDross, 
II Main, atharayanapuraj 
(Near Subramya Masajid), 
Bange1oe - 24 

Sri ALdul Rahim, 
5/0 Md.Bekshi, 
aged about 62 ye&rs, 
Shuhter MR 349, S3uthern Railway, 
Bangelore City (Retired)., 
No.22/, 114 Cross, 
ffoshal.1i Main Road, 
Patharayanpura 
Batgalore - 26. 

Sri K.M.i'avoonj, 

	

S/o K.'.Mathei, 	- 
ageJaout 66 veers, 
Driver Goodo MA 701, 
&outhert Railway, Yesuanthapur, 
(Retired), No.5179  7th Cros8, 
K.N.Extensio, Yesuanthapur, 
Bangalore - 22. 

3. Sri 3,Cagadhaai6h, 
S/a B.Siddaia, 
agel ab 6ut 6Z years;  
Guar L..Spl, EMI 4289  
Southezri Railway, rsikere, 
(Tetieá), Nc.Vsaanthe Nilya, 
near .edana aikies, Bahin 
Tump House, Araikere. 

34. Sri G.Rameaemy, 
S/o A.Govinoeraju, 
aged ebout E4 years, 

-- Mail Guard rT!T1i7, 
qrri Rai.uy, Bangalore tity, 
reci), Nc.264/t.jRUtiy Qtrs 

8Mth0rr Railway, 8anqeioro-23. 

35.- Sri Rku'maran, S/o 1:.ibt4, 
aged ibout 59 vears Mail Guard 
E,78,/ S.RaiLay, 8a?lgalore ity, 

(Re tlrè d), No • I C4, 6th N in 
". 	 ros, Shankarnagar, Yeawanthe•r P.O. 
' 	!,Bangelore - 22. 	 • 	 ....RPPNT

YAIOTtf- 
- 
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-Sri .M,Nagaraj, 
S/o E1uiiswamy Naiu, 
aged aqut 60 years, 
Driver Coods MR 4361  
'Southern Railway, Bangalo.r City, 
(Retired), No.61, Kothanriaramapuram, 
llaiyalikaval, 12-a Croac, 
angalore - 3. 

30T Sri G.Gopel, 
5/o Gangan, 
Rged aLout qfyel2e, 
Driver GaoOMR  59, 
Sputhe'ri Railway, Ye'enthepur, 
(Retired), C/a C.Chek:avorthy, 
No.42/b, Railway Qtra, 
Baiyappanehalli, 
Bangalore - 38, 

3E. Si Khudus, 
S/a Husj.Sal 
aged about 69 years, 

H Driver Fass3ngez MR 112f  
Southern Railway, 	Bangalcre City, 
(Retireu), 	10th Crca, 
Mathikere Main RoaiI, 
Yeswanth6pur 	galre-22 

39. Sri Meyanna, 
S/o (9ayanna Lkwda, 
aged eout 71 years, 
Shunter MR 254, 
Southern Railway, Bangelore City, 
(Retired), 	No.40, 	7th Cross, 
Cayathringar, Sirempuram, 
Bangalore.-'21. 

401 Sri Gurusiddaia, S. 
S/O Siddap,a, 
aged. about .68 	\eei, 
Driver Passenger MR 3939  
Southern Railway, Shirnoga Town, 
(Retirei),ttr Guddekaval 
Hosur 3evegel cost, 	Ars.ikere 
Taluk, 	1-fassan District.. 

 Sri Mohamed F{ssain, 
S/o Noharned Budenseb, 
aged about Of years, 
Shunter MR 61, 
Southern Raiwav, 	Hariher,. 
(Retired), 	.naravathj Post, 
Harihar Teluk, Harihar. 

 Sri T.Duggan, 
S/o l.E.Dt.ggai, 
aged about 65 years, 
Driver Passenger MR 	, 
Southern Railway, 	Bangeloretity 



_ 
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,. 
residing et':flunikeleppa Gerdei, 
R.amaswamy Palsyam, 
Khemmanehallj Phin 6ad, 
2nd Cross, Bangeloro-33, 

I,__.i_ 	 . 
LI 4IUCIJp 

aged about 62 years, 
Driver; Passenger MR 359, 
;So:u thorn Railway,. Baige1ore City, 
..Retired), No.BCO, HMT iay'ut, 
behind Chowdesueri Temple,. 
J1athiere, 9enqblore-54e 

Sri E.-Hussey, 5/0 ilI1u Hussey, 
aged about .64 years, 
'Driver ,  Passongar, MR 19, 
Souther:n Reilwcy, Bangloro Cit/, 
(Rot1red),,No5,.. 7.th Cross, 
SubedarpalyG, .Yswanthapur)  
Ber1galore-22. 

Sri B.JayarRm' &inLJh, 
5/0 Narayan liingh, 
aged about 63 years, 
rivezyPessenger, MR 611, 

-Sou.ther. Railw8yj  Shirnoge Ton, 
(tira)Jo.1831, III Cross, 
Rethan Sinr.....Lane,- Madi Moha11.a. 

570 .021',- 

4, SrLiruthi.RHc, 
5/a  Ne:elak.ant.a R ao, 
aged about .64 years, 
Dr'ivr Passenger fIR 4221  
Southern 'Railway,- B'ahgalore City, 
(Retireó., .No,.2-3, 'I Main Road. 
Gundu MüneeseraTemple 'Street,. 
Mat.adtiahel.li,' Bangelore-2. 

47. Sri Plohamed-Basha, . 
S/a Abdulle Sab, 
aged about 67 years, 
Shunter,MR 423, Southern Railway, 
Harihar,-..Retired), No.351, 
II- Cross,'Gendhinagar, 
Harihar. 

41. Sri..Kistan, S/o Gov1da, 
aged about 59 yoars, 
Shurtter MR 
Soufhërn R'ailwey., Bangalore City, 

tzt'rd) No 1/2 Sundaram Reddy.. 
oksl f Pinohare 11i1ls, 

f/ 	facd-i. iq,ad, ..:-Bangalo.re - 23,, 

jf4 	Sr5.M.Mitr'a 
ag& ibou; 

'Dijver God 
.• 

Ye.aw.anthapu 

a, S/a Muthppa, 
years., . 
Southern Railway, 
(Retired) - s'  .PPLICNTS 

. .Contd. / 



lL. 

C/a Cheterine (1 
Ctanayotht'High School, 
Nä.611 2  IV.-N;Block, 
Rajejinager, 

tigelore 

Sri Rangeieh, 
S/a Rengasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Banqoi.oi' 	Lty 
(Retircd) No.27., Chic 
Road Cross,Shiv.j5.n8t', 
Bangalore-51. 

Sri Ethirajan, S/a R,Cnurci, 
aged about65 years, 
Southern Railtioy, Mysoro 
(Retired), Driver Peseenga.c, 
MR 378, No.13891  Ill Crcss,. 
Kaki Road, Mendl oh&.La, 
Mysore-21. 

Sri .Xevier, S/a S.t.nthoriy, 
aged eout G2 years, 
Driver Passenger f'R 63, 
Southern Railway, rsikere, 
(Retired),Nc 0 5 2 / 2/ , chind 
St.Marrys Church, rsikee-1.03. 

Sri Linge, $/a Kerbésappe, 
aged about 67 years, 
Shunter MR 253 9  
Southern Railway, Harihar, 
(Retjred)C/o Kurvathi Lnge, 
rnrvethi Post, Herihar. 

Sri Revanappa, 
S/o Liddepipa, aged about 53 years3, 
Fireman First ML 1129, 
Southern Railway, riaaJ.ha:, 
(Re.tired) C/c Revanepp, 
Challageri, Flallikarjuie Extension, 
Amravethi Post, Heriha. 

55 	Sri A.Ethierejo  
S/o hbbeiah Sunder Ra, 
aged about 73 years, 
Driver Mail MR 5, 
Southern Railway, anoa1ore tity, 
(etired), c/a t.5ridhr, 
No.343, RaIlway 1trs. (Mt) 
Bangalore - 23 

56 	Smt.Kanala Rai Proji Rae Kaisle, 
/o icte PirojiRor.;r'ri, 
ed about .51yeas, 

)rsPtsenger FR 453 1  
Southern Railway 4sikerc, 

. No.223, Cid Rms. Road Arsikere, 
XV 

.. S  APPLICANTS 

.. Coritd,/— 



aged about 45 yoars,- 
Shi.intar MR, 5921  
Southern .RMilway,, Yeswahthepur, 
No.111  4th Cross, Behind Yerarnrna 
Kalyan i9entap, Mohankum 	Negr, 
Ycswant.hapur, Bangalore-22. 

4 

53. Smt.Sharadamma, 
/o late S.Ganeehan,I 

aged about •2 	uir 
Southern Riluay, Yeswntaur 
No.5, .1 ross, Mohaurnrnuar, 
Vésuenthepur, Bangai.oi'e•-22. 

Smt.Sufia Khaun, 
.L/o late Anwar p  

aged aoUt53 years, 
Diesel Psst. MR 
Southern Railway, Balor C5.ty, 
C/o M.krumai, No,07/6 KN Ex..u., 
5th Cross, Yeswarthaur 
Bangalore-22. 

Smt.Kenakamjna. 
hi]o late .Subramany, 
aged ebout 4 years, 
Djel1sst. MR 521 
Southern Railway, arga1ore City, 
No.4/C,I floor, 1G R1.y.Clcny, 
Bangalore-2. 

61; Sri Shanthakun,ar, 
Sfo late nanderaju, 
aged about 25 years, 
Driver Passenger, MR 35131  
Southern Railway; Prsikere, 
tmbedkar..nager, Holenarsipur, 
Hasari 01st, 

62. Smt.Devarnma, 
1JI/o late B.11.'Jenkatesh, 
aged abodt 47 year.s, 
iese1 Asst, 19R.1266, 

Southern Railway, BanqalorE ¶ity, 
NO.91/8, Railway tatre., 
We ariinning Ro or, 

3. 
r'• 

Smt.GajaI'ast 
iJJ(t&L/O B1T R'L 

I  ag%..bout 
DrivOr gooj 
Sohern Ra- 

\qh Cr,61 
fta -j n' 

rangappa, 
Iyears, 

J1MR 474 
lay, No.131  
h Block, 
Bangalore 0l AcLPLICANTS.' 

a 



.'., 10 . 

•64 	Srnt,Helen 
J/o late i!j.iristiem, 
aged about 50 years, 
Site No.17, Petel Hanunieieh's Flet, 
Jalahélli Post, •Bange.lor-13a 

65 	Sri £1.Ramamurthy, 	• 	 . 	pp1icants in Sl.No.12 
S/o Doraisuarny. 	 to 66 in 0,A.No,320/92 
aged about 60 years, 
Driver Goods MR- 735, 
YeswanthaL'r, No.3759  't C4os, 
III (laIn (1ord. G3kui 	ç)-i, 
11attikereLayout,& Pze -. 
Bngalore-54. 

66 	Sri Abdul Rahim Khan, 
ged about 60 years, 

Driver Goods MR. 514, 
No.43, Keviko Layoot;  
Mysore Road, Bengaicre-26. 

67, Sri. Sthu Re.o & 
S/o late S,N.rikantaiah, 
aged ao.jt 63 years, 
Driver Goods !1R 73, 
SRailwy., Bengeicre 
(Retired), No.1362, 5th Main.Road, 
lind Stage, E-Clrck,. 
Rajajinagar, Banalore-560 010. 

6•I Sri .F.Hendersori, 
S/o late F,.I-{enderson, 
aged about 60 years, 
Driver Goods MR 603, S.Railway, 
Bengalore (Retired), No.31., 
Psmpanage, Yesuanthapur, 
Bang alore-22. 

6941 1 Sri. Oheemaiah, 
5/0 Chennaiah., 
aged about 615 ycara, 
Driver Passenger MR 10, 
S.Railway, Mysore Division, 
(Retired), ..Co1ony, near 
New Railway Ccr.y, 
Shimoga Town. 

74; Sri &hlv'a, S/o Venkataswaiiy, 
aged-.about 64 years, 
Shunter MR 307, S.i'ei1Way, 
Mysore Division, (Ret,Lted 
No.172, A..Co]ony, nec' 
New Railway tolony, 

Shimoga TOL'n - 57•7 20L 

71. Sri Ilohamad tbbas, 
Sfo Khalender Khesim, 
aged about 62 yoar, 
Driver Mail, MR 426k  at . PPLICNTS 

.,Contd./- 

F' 



72. :Sri E.Natarajê'n, 
5/0 Ekambararn-K,. 

- aged about 62 years, 
)river Nai• Nfl 429, 
S.Railuey, l4rslkere DiV1b1uT 
(Retired), No.291, Kumarr 
?ilayam Iassan Road)  
frs1kere 	573. 103, 

73.• Sri 5u1am8ñy,. 
5/0 Uthandi, aged about 59 yiars 
r1ver Passenger, S.Reiluzy, 
rsikere Dj;jisjon(Rsttred), 
do Anthony, 5/A, Railway Querters, 
1rrsikere. 

74. Sri R,Purushothcm, 
5/a  a,Ranachandra Ncldu,, 
aged. .aout 63 years, 
river Psseigar NR 715 

- jailway, Frsire D1jis1oi, 
(Retired), Cl3 R.Bhaskar, 

• 9a.12I/B1  HLflC0 Colony, 
iadravcthS. - 77 301 0  

75. Sri EEeter, 
S/c 'J.i'nthony, 
agog. about 64 years, 
.ri*ierNei1, NR.139, 
5.Reilway, Frsikere Division, 
(Rt1red), I Cross, Hessan Roed, 
DprLire, Arsikere.. 

76, Sri Kanakaraj) 	• 
5/o I V..nthory, (lajor, 
Oriver Passenger Nfl 106, 

	

S.flailuay, 1rsikei 	1visi.on, 
(tetired)C/o R.nthony, 
crane Driver, .No.4, Railway Quarters, 
irsikere. 

77. Sri Bheemsen, 	• 	- 
/o H.Mahadev, 
aged •aout 62 :years, 

fi.59, 
,  Arsiksre 

,Y,.4Rt-Lrc& Muthilamma Temple Road, 
5trbs,\\fload,  Near 1flatr Tank, 
,athi?ag, Doddaba1iapir, 

• 

7*L R .Ldk ¼ 	C.Ba 
\ O 	agedaou 

t-ird 

Ijininarayana, 
ifgappa
165* 
 , 
years,. MR 

ivor, tpt/412 

, 

,••PPPLICFNT5... 
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No.3.2.6, Attimeramfla"TempleStre0t, 
Coftonpet Banga16e-.53. 

790 Vri N.Channeppe, 
S/o Naresimhaiah, 
aged about 66 years, 
Driver Goods MR 571., 
S.ailwey, Arsikere Di..iior, 
(Retired), A d.fthal1i ii.aqe, 
.1?ftront of Railway Stat'ri, 
Sulekree Poct, Arsker  

80. bi Suramaniy6m, 
/o Kattamari, 
aged akout 59years, 
Shunter MR 801, 

. 	' S.Railway, 1rikere Diviio:i, 
(Retired), XII Croes, 
Upperlin, Hassan Road, 
*rsikere-573 103, 

81. 5±i Jeni, 5/0 AKhade:, 
aged about 62 years, 
Driver Mail MR 102, S,Raii'ay, 
rsikere DivisionCRetired), 

Tholiur P.O., Thiruthalli, 
rsikere. 	 - 

52.1  Sri (I.Velayudam, 
S/o fIuthn, 

• aged about 61 years, 
'Shunter MR 507, S.Rlwym 
rsikere Division (Retird), 
No.2/2, Sriramapuram, III Cross, 
Hassan Road, Arsikere. 

83. cl .Sri G,Indra Singh, 
S/o 8.Gopal Singh, 
aged about 66 yeers 
Driver flail fIR.101. S.Railway, 
kr'sikere Division, 
No.194/A, Railway Quarters, 
rsikere.. 

84. Sri N.Krishnaiah, S/c A.Muniya, 
aged about 66 years, 
Driver Passenger MR 408.39  
Southern Railway, frsiker Dtvisiori,, 

' (Retired), Cfo N.K.ancjh3r, 
No.49/f, Railway Quarters, 

Arsi.kere. 	• 	• 

5. Sri Kempe, S/0 fluniyappa, 
• 	agedabout 63 years, 

Shunter MR 248, S.Rajla , 
Birur Division, (Retired 
Belary Camp, Ner Plaue.-Fimma Tei.ple, 
8irur. 



— 	 - - r 	--" 	! 
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BE. S 	Kenchi, Sfoeredeinh, 
eged sbut 64 years . 	 . 

- 	 'Driver Pissenger 'MR 108k, .5.Ri1wey, rsikare.Divi8ion, 
(Retired), No.221,  9th-Coss, 	V  
RIght Side Hessan 
Frrsikere.  

87. Sri P.Narayanasweffiy, V 	 V 	 V  
Sb Ponnusuamy, aged abu't ô ytcts 
Driver Passenger MR 439, 	. 	V  
S.Railuey, 1arhr 
(Retired), Hessen csd, t)un L'1n 1  
frsikere.  

$8. Sri C,Swaminathan, s/a. hit cppB, 	 V 	

V 	 V 

• 

	

.,,aged about 58 years, 	
V 	

V 	
V 

.Shute.rR 104, 	Rciluey 
rsikere Division (Fee tired) 

Ha8san Rohd, Dout Line, 	V 

V 	 V 	 Arsikere,  

139 	Sri Rams, S/O BeHary Naiayacppa, 
V 	

aged about 66 years, 
V 	 V 	Driver Passenger, Mk.. 148, 	 V 

S,Reiiwy, Cjtckjjur.  .DivIsi:r1, 	 V 	 V 

(Reted),. .Bellsry Iamp, 	
V 

V 	
Near Plagu3 mn TemplE, 3.rur. 

90.. Sri r6t
'
ej. 1i Baig, 

S/c •Ilirzan Baig' V  

	

bout 66 years, 	 V 

Dr Passenger MR 382, 	 . 	 V 

4RS-iluayt  Shimoga Division,  
V 	 .:(Retjred), Tank Mohalle, 	 V 	 V  

Vt'hC.ross$  Shimoge Town - 577 201: 

9 1. 	Sri Bheema Neik, 	 V 

5/0 HanumNaik, 	 V 

aged about 68 years, 	 V 	
V 

Driver Pass3iger f'iR 363, 	 V 	 V 	 V . 	
S.Rsilway, 4rsIkere Division, 	V 	 V V 	
(Retired), do td. PdBa5aaflne Gouds, 	V 

Badavana H'eragere P.C., 	 V - 	V 	
avanegere-3.  

V 	
V • V VVBabU 5/0 Venkatappa, 

92 	aged about 51 years, 
Shunter MR 630, S.Re'LlWf-A- 

Te 

	

Diyision,(Rotire.i), 	 V 

V 	

••• 	 LJ a 

iLoLr)6then, S/o Thangveiu, 
V 	 aoDt 67 years, 

V 	
t' 	er)i 	senger MR 252, 	

V 

Bengalore V 	

a..'RPPLXCANT5 	V 

.s.Contd./— 
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i K.Surameny, 
940 S/o Kumaresuamy, 

aged aout 62 years, 
Shunter FIR 779, 
S.Railwey, Banga1oe City, 
(Retired), No.23/5, 12th Cross, 
Megadi Road, BenQelore-23. 

Sri 3.Daniei $/c Joseph, 
aged about 6 years, 
ShunterMR 577. S.e11w, 
Bengeicre City (Retired), 
No.5/I, TE' Stree 	In€1 rrn. 
Nagadi Road, Bangaloro-23. 

Sri Akdul Khaleel, 
96. s/0 Shaik RahLrn, 

aged about 68 yea:.S, 
Driver Passenger FIR 216, 
S.Railuay, BanQelo!e CIty, 
(Retired), No.19, 1t.:t.rcs :rd 
Ilagadi Road, 9ang3lor-2. 

• Sri M.Venugl, S/U ai'1. 

	

97 	aged about 63 VEat'S 
Driver Passenger 1R 815, 
S.Rajluay, Bareloro Cit' 
(Retired), N0.12/r, I flin o&d, 
3rd Cross, Hanumenthapürarn 
Sriremputem, banga1re-21  

Sri ShEdk Aree', 
98.. 5/0 Mc.Salar, 

aged about 66 years, 
Driver. Passenger fIR 470, 
S.Railuay, Bengalore City, 
(Retired), No.786, 6th Crcss, 
nnepa1ya, Bangaloro - 30. 

,., 	Ganga Hanum, S/o Gangathudu, 
99. aged abUt 66 years, 

Driver Nail 'FIR 31., 
S.Railway, Banyalore City, 
(Retired), No.4/4, 1.11 Cro, 
Dayenangaiagar, Srirarnpurem, 
Bengalore-22. 

100. 

im 

Sri Basheer Ahmed, 
S/o Azeem flohideeii, 
aged about 62 years, 
Shunter FIR 2211  S.Railuv, 
Bangalore City, (Retired) 
No.39  SBM Colony, 
Brindavananegar, 5th Cro.s, 
(lathikere P.O., Bangaiore-54. ... APPLICANTS. 

. .Coritd.f-. 



iO. Sri L,Nenjaieh, 
$10 Lingaiah, 
aged about 62 years, 
Driver Goo. 	f. d.R 691, 
S.Rei1uey,,'esuanthapur 1)ivision, 
(Retired).m c/o M.rumei, 
No.1075/a, K.N.Exterisioñ, 5th Cross, 
Yesuanthapur, Beng3lore-22. 

1,' 'Sri K.Daappa, 5/0 Krihrii.rpa 
aced ehoiit 66 veErs, 
Driver IAf. I1R '37?, 

Rai1way, Yesuc hepi 'Jii'.'iCIh 
, çGtired), rio  P.nand, 

1.B.Export, 6th Maip, Indt'ie1 
Sub.-LJrb Peenya, Bengcior-5b 

10k. Sri .D.Jnto, Sio 8.Djnto, 
aged about 64 years, 
Driver PassengEr MR 217. 
S.R-ailway, 8eng'.1or 	1ty, 
(Retired), No.109, Ptp11fle, 
I I I Cross Yesuanthepu, 
Banga1oro-22 

/104. Sri Syec' Hameed, 
$fo Gulam Jilani, 
aged abcut 65 yara, 
Shunter MR 759, S.Railiey, 
esuenthpur Division 

(Retired), C,'o P.T.Stor, 
flpp.to  Railway Station, 
Yeswanthapur, 8angeior-2. 

Sri .Yesudas, Sfo .rokyaswamy, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S.Railuay, Bengelore C'.ty, 

t
Retired), No.267, 4th Square, 

phy Town/Hoysa1anagr, 
(Jisoor P.O., Bangaiore-560 008. 

10g. Sri M.Veera Raghavan, 
/o iluniswamy, aged about 66 years, 
Driver*  Passenger MR 502,' 
.Rai1way, Oanga].ore City, 

tred), No.11, Brindevennegar, 
Near lOfeet Road; 

Nathfk9re P.O., Bdngclorb-'u. 

.. i 	SriK.bamanyam, 
- - i° G.Kerni, aged about 65 ye-ar&, 

Driveisenger. MR 34, 
¼,. 	• ' 	ai:iiiY, Bangelore City, 

(Rir) C/o Ntaraj, No.79/, 
Rftwa ;u arte'rs, Ye'swanthapur, 
ange1ore-22. 

k. 

APPLIENTSS 
-j.Cojitd./- 
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10€. Sri M.Nagaraj, 
S/o L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.ReilJeV, Bangalore City, 
(Fetired), No.33/20  Now No.11/2, 
9th PlaIn Road, Sriramepuram, 
Oange1ore-21 

Sri Pl.Muniswemy, S/o 	rtçyh, 
aged ekout 62 years, 
Driver Passengar M1 Ebb, 
Southern fleilway 
(Retired), No,9/L, i 
I Cross, Henumanthapurn', 
Sriralftepuram, 

Sri A.ArulnethEn, 
S/o A.rokyasuarny, 
aged about 65 VC3N), 
Driver Passengf)x rl  
S.ailuay, Bangalore City, 
(Fetired), C/o iames, 
No,13Y/II, Rai.i.wey tkj2rters, 

i Yesuahthapur, Brwle1or6-22. 

11 	Sri T.A.Krishnamutthy, 
Si'o T.C.yy 'is;y Pili.ej, 
aged about 63 years, 
Shunter MR 61i2, S.Railuey, 
Yesuantha!ur(Retired), 
6th Liat, 4th Cross, 
Nohankumernegar, 'fesLiarithupur c11c, 

P'tathikere, Bangalare. 

Sri H.Honnaiah, 
fo flarigowda, 

aged about 61 years, 
privet too(1s MR 610, 

,1i1uy, Yesuanthepur 
flëtired)No,2, II iain RoE:d, 
rd 	oss, B.K.Nager, 
esuanthapur, Bangalore-22. 

Sri NJrumai, 
S/c .Mannarswamy, 
ag.ed about 62 years, 
'Driver Passenger MR 682, 
S.Reiluay, Bengaioro it'. 
(Retired), No.1075/B, 
K.N.Extension, 5th Crs 
Yeswanthpur, t3ange1or3-2. 

 

1114. Sri N.Doretswarny, 
S/o tl.Narasimhulu Nidu, 
aged about 75 years, 
Shunter MR 21.3, 4,ai1uay, 
Bangalore Contonqierit(ietired), 
No .52—H/i, Lakshminarsar1aura, 
Srirarnpuram, Be.ne16re-21. APPLICANTS. 

. ,Contd,/— 
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Sri K.Hanurneia, 
115, S/o Thithmareyappa, 

aged about 66 years, 
Driver, Mail MR 33, 
S.Railway,..Bangalore CLt Yi rT' 
(Retired), No.SZFN.Colony, 
*Pkxain Road, Yeswnthapur, 
Bangalore - 22. 	. 

Sri 11theu, S/a Krishtia1-, 
lii. aged about 63 years, 

Driver Goods MR 66, 
S.Railway, Yeswanthpur 
(Retired), 5No.11, II Nein 
III Cross, 8.K.Naçjar, 	. 
Ye'suanthapur, 8analo:c-2 	. 	 . - 

T 	Sri A.Perumal, 	 -. 
117. Wo S.Arumugam, 	 . 

aged about 64 years, 
8hunter MR 447%  

- 	S,Rsiluay,5 Yuentheç,u', 
(Retired), No.69/6, 
Railway Qartcrs, Yes enhpi'r. 
Bangalore-22, 

Sri Shanmuqpi, 
5/0 J.Suhrarnarya 	düia: 
aged about 63 years, 
Driver Pissenger, MR 772 
Bangalore City, S.Reilw8y. 
(Retired), No.586/I, 5th Main. 
Basevanaga, \Jibuthipuram Lxtension g  

• Bangalore - 37• 

Itbdu1 Gafl'oor, 
5/a  Ballary Abdul Khadar, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railway, Shimoga Tou, 
No.105, 6th Cross, 	 A ppicans in 
Basevanagudi, Shimoga Toun - 577 2011. 67 to 119 in 0.A.No 

.. 
Sri Bi.Thyegara-jan, 	 298/92. 

120 	5/0 Anentharaju Pillay, 
aged about 73 years, 
Driver Mail, S.Railway 
Bangalore City, c10 S..A.Dasan,Resjd5nQ t 
No.29 k  Old No,5S, CKC erdan 
Lalbagh Cróss Road, 
Brrga1ore - 560 027. 

1 ?!ç, 

121 I /o -M-adua1\, 	 - 
? aged bot 77,0 years 

Shunter Mf3, S.Railways, 
:Bangalore 64ty,  c/o Philip Moses, 

. N6.18/811)Railway Ouarte2s, 
5  Chij.ajir;,/chitradurga Ui)istict. 	... FIPPLLNTS. 

Ijntd,/- 
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1:22. Rangaiah, 
S/a Thirumelleiah, 
aged about 69 years, 
Shunter, S.ailway, 
Shimoga Town, 
Nasahalli, Fmruthur, 
Hobli, Holgunda Post, 
Kunige]. - Teluk, Turnkur District, 

 

 

 

K.Raju,S/o Kuppan, 
aged about 51 years, 
First Ftrenan T!L 1141. 
S.Railuay, BangeJo:e Ly,. 
C/o Station Master. 
Nayandahalli Rai1wy Sttii, 
Bngalore-394  

L.A.Fleury, /o J,L.Flet.rj, 
aged about 64 years, 
Mail Driver MR 58, 
S.flailuay, Hariher. 
No.161, Ramaiah Leyt,ut, 
5-t.Thomas Town Po.st, 
KhammonaheUi, Berqa10rF3-8' 

Nags, 5/0 Siddppa, 
aged about 68 years,. 
Shunter MR 262, S.Rai1usy 
Chicjaju 	Korehara Dolony, 
Chicjajur'-577 523, 

Vcradaraj, S/o Kuppusuemy, 
aged abut 62 years, 
Driver Passenger MR 495, 
S.Raiiwsy, Bangalore City, 
No.24/16, 12th Cross, 

:J1agad'Road, Bangalore-23. 

Smt,Pppamma, 
a.-pbout 51 years, 
W/ô- 1ate 
Driver Passenger MR 133, 
S.flailway, Arsikere 
Behind 5fJIarrys Church, 
rsikere-573 103. 

K.R.Seetheramaiah, 
S/a K.Ramaawamy Shastri, 
aged about 73 years, 
Shunter MR 587, •S.iei1uey, 
Mysore, No.921., Rsoka Easteros&-35, 
Hal.lathkerei, Mysore. 

K.Sriniva-aalu, 5/a  V4Krihraiz;ny, 
aged about 52 years, 
Driver Goods MR 747, S.flailiay, 
-8yapenehalli, No.8, !st Street, 
Narkham Road, Cross, 
Aahoknagar, Bangalor3-23. a., APPLICANTS 

.tontcL/— 



PPLICNTS 

...Cotd./— 

130. 

: 

-..9 	: 

'Snt.'Noreen Fletcher, 
aged about 62 years, 
W!/o  late, 11, Fletcher, 
Mail -triver, 5.Railway, 
eangelore City,No.$, 
Daukar Road, 9th Main, 
Mathikere, Bengelore-560 054, 

131, Smt.Lekshmamma, 

ped ebout 42 yeea, 
late K.Sjddpj5h, 

Driver Goods, SRailway, 
Harihar, r/o S.Revanne, 
Paintaman Subramaryc RoHd 
Railway Station, Nettana Pu'sc, 
Puthur Taluk, South Kanarc. 

2. Snit.Shanthamrna, 
aqed about 43 yca3•s, 
Wo late Thippasuamy, 
First Firemen ML 1247, 
.Reilwey, thicjjur, 

lenethe Colony, Hosenaqora, 
Chicjajur-577 52. 

133 	Smt.S.R.Susil,a Bal, 

ped 'about -54 years, 
late S,Rema Rao, 

Diesel Assist ent V'19 
S.Reiluay, Yesuanthapur, 
C/o S.iai, No.73/1, 
Reiluay Qãarters, Yesuanthapur, 
Bangelore-22. 

4rIt,S1arademma, 
aQed 'about 53 years, 
/p1ete R.Remoo, 

Ufiver Goods P1R 4561  

S;,Reiluay, Plysore, 
N020659  fkbar Road, 
flandI Mohella, (lysore. 

Smt.Kanthamma, 

0ed about 51 yeap, 
ó:' late RajElmanickam, 

Driver Goods NR, S.Railuay, 
fr3A!si:kere. No.9012, 

êha-Naik, Quarter, 
,M' 	J4ss'ajRd, Arsikere. 

136 	Kernpàiho 'Rangaiah, 
- 	ag'd eboói 8 years, 

Driier P snger FIR 10, 
QeilwyChicjcjur, 

Sinhl'l' 	Sinynatali5. Pct, 
Gu•bbVTalk, Tumkur District. 



- 	 '-'- 	 - 
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-h.Shivappa fleo, 
S/ H.Pinentha R'ao, 
aged about 63 years, 
Driver Passenger MR 47E, 
S.fleilUay, &.rsikere. 
No.496, Bunn

4ivarsthri 
Mantap, 

1B' Layout, 	Eswranegar, 
Mysore. 

Smt.Debbie Rezoric, 
aged about 44 veErs, 
t/o late P 0 Re2orlo, 
Driver Passenger 	461, 
S.Railway, Bangalor.e Gity, 
No,932/3 0pp,Kirn Bufl1, 
2nd Main, 5th Cross, 
K.N.Extenion, Yeswont.hapur, 
Bangalore-22. 

139--mt.B.S.Susheelamm P. , 

0
ed about 50 yerDs, 
o late B.Shenkàr, 

Driver Goods MR 492, 
S.Railuay, brsikera, 
C/a V.S.Lsxmi Ramana, Nc2fL, 
Re.iluay ¶uartcrs, ArsJ.rr. 

Srr  
aged about 58 year3, 
fo late A.R.Srinivasa Rao, 

Driver Goods MR 773 9  
S.Railway, Yesuanthapur, 
Bangpe. No.794/A, gt1 
K,Ntension, Triveni Road, 
snhapur, Bangalore-22. 

mE.Hansabai, 
ed about 55 years, 

W:/o  late G.R.Srinivasarnurthy, 
Goods Driver MR 7601  
S.Railuay, Arsikerc, No.731J, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.'P.Savithri, 
aged about 52 years, 
W/o late P.11.Panduranga, 
Driver Goods MR 712, 
S.Reilway; Yesanthapir 
Bangalore-22. 

143, Smt.Mesten 81, 
aged about 60 yeer, 
t/o late Ilohamed Sherif?, 
Driver Passenger MR 419, 
S.Rsiluay, Shimoga Towfl, 
Near Anjaneya Temple, Ha38an floed, 
rsikere. 	 : 	 ... APPLICNTS 



Srj Prasad Kiran, 

V ed about 24 years, 
o late. Gôvindasuan.y, 

Shunter MR 38.6, S.Reili'ay, 
Arsikere, C/o, Srinivasan, 
Railway Ticket Collector, 
Near Railway Under Bridge, 
Hessan Road, Arsikere. 

.Smt,Rachel D'Ilonte 
aged .abo.it58 sars t  
Wa lee H.R.D Mcte, 
Driver Mail MR .25, 
S.Railuay, Bengalcrr, 
No.220.. .VST Road 
Opp.Banasuedi Railway 
9engelore-84. 

1.46. Smt,Nishajen)  

Oo od about 58 YrB 
late Syed Abclul tez, 

ssiatrit Guard, S.ii1y, 
Bangelore City, 
C/o Syod Chouse Pasha 
N6.304/I 11 

Railway Qtjtcr, 
f1.G.Colcny, Bgalcro-22... 

147.. Srntsiyean, 
aged about 60 years, 
.i/o late Tajpeei'an 
Passer.er tiv: 	i., 
S.R.auiwáy Mysore. No.6, 
R.V.Lsyu , .. 
Bengalore-20. 

mt.Fnnamary, 
aged ebout 43 years, 
Ufo late f.Chandran, 
Shunter MR 369, S.Railwey, 
Bangalore Cantonnett, 
Muthamma Garden (Chinnappe .Cerde.), 
Munireddypalya, t3angalore. 

Smt.Dyothilskshmi, 
aoed about. 50 years, 
iö4ate Chinnavenkata R.eman.aa, 

r DtOhiesei\saistent MR 567, 

	

IV \ 	 '-f '. 

/7 ç  S.ftaliay, Rraikere, 1/o ZJeyappe, 

	

/ 	fatieostmen, I Cross., 
06iin 	Hssan Road, 

4' 	 Asiker34 
) 	J 

8a1erern ingh S.R. 

	

.\%\ 	/SJr(jeneyaram Tivr!1, 
S .R a ilu sy, 

'jr.s-ikere, I-{osamane 4th Cross, 
moga. 	.. .. PPLXCANTS 

- ,.Contd./— 
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151.6  K,Madurai, 	 - 
a.Kelu (d:é1iyar, 	- 

tged about 	years, 
Go4s Driver,flfl 6807  R4lwey, Sthtmoga 

Co1ony', iear Railway Stat1u 
Shimoga Toun.577 201 

	

152. H.S.Sathye 	ayani 
/o H.Srniur$aiah, 
aged about 63 y°rs 
Shunter;MR 797, 
Bangalot. City, S.R011.;sav, 
No.171  Remakrishnaiah S1-ret, 
Seshadripthem, 
B angeloro-560 020. 	 f 

153 Kousalya Ba!, 
ged 52 years, 
u late K.Keroji Ro, 

Driver toods MR 63k, 
.ReUMay £iysore, 

No.P/ 1  (.oco Colony, 
?aiiy 1uart3r, 
adari Poet, 

My 80 e2 p. 

154. I.Prar4Ie baL 

ped about 50 years, 
o late J.Shyanaryra, 

Shunter MR 748, 
8angalt City, 5.Failway, 
No 	Beradevaru Cud!, 
Fan&ainghpet, 4th Cross, 
Banga 	City, 

Ihamruc4se, 
aged abodt 43 years, 
/o late Yuuff Sheriff, 

Shunter MR .835, S.[ilway, 
Bangelore Cantonment, No99, 
C/o Sajjed Sheriff, 
Jadidasnagar, 3rd Crass, 
D.J.Halli, Bangelore-45 

6iN.Nagaraja Rao, 
Sb B.N.Moorthy Rao, 
First Fireman ML 15259  
,Railwey,. liysore, No.1122  i<aneka9iri, Municipal Farm 
idyaranyapur am, 
Mysore-570 008, 

157. Arokya Mary, 

ped about 60 years
o late M.Chinnasuamy, 

Driver Passenger MR 827  5.Railwa, I'rsikere 	 ... PPLICRNTS 

.,.Contd,f— 

I 



VJ.Se1verengam, 
5/0 V.B.ppaiah Mudeliar, 
aged about 53 years, 
Driver Pasenger lIP 489 
5.Reiluey, Bengelore City, 
No.63, Pillanna Guarden p  
III Stege, Railway Layc.ut, 
Bsnge1cio-5GO 043, 

F.rokye Deas, 
,S/o M.Francie (l&te) 
aged about 24 years, 
Driver Pessanger MR 234, 
S.Railuay, Harhcr, I Cross, 
Old Arlaur, Guthjor 1"08t1  

Harihar - 577 603. 

M.Sundare, 
aqed about 55 years, 
fo late G.EthirajuJ.I.! Ii&, 

Driver Passenger t'lR 90 
S.Raiiwey, Fiangaicre City, 
No.2PpTh8HcQlony, %hitefiold 
dhevapuaPoet, 

Opg1ore560 04. 

.Seioi, 
aqed.  about 54 years, 
id/b letu D.rUmUgaTil, 
F'irst Fireman, S.Railuay, 
Bangalore city, No.U/41, 
Selvanagar,. Okalipuram, 
5-rirempuram P.O., 8angelore-21. 

162. Shanthamma, 
aged about 60 years, 
Wo3ete Sunder Cj11  

Driver eood. MR 705, 
S.Railuay, Harihar, 
No.79, tid Arlapurp 
HatThar. 

Road, 

..•thoniamma 
aqe about 45 years, 

A rr U7.o1ie B.Sadio, 

7Q. 'huneM 905, S.Rai1way 
z 'Araikei'e. Marlan Villa, 

Behind
' 
 r&t.MarL.y ts Chroh 4  

P.rsikere.. 

1.64. 	P,hllo,rnlna, 
aô 'ebut 57 years, 

, iJfó lat'ô C.Iinthony, 
—.hunter MR 537, 60.allway.1. 

Ciisikero, Behind 
Church, rsikero. I.. PPLICAN1S. 

. Contd./— 
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165. 583.lath Mary, 
aged about 58 years, 
tJ:fo 3.ete.rokya Stiamy, 
Shunter hR 2191 , 

S, 	
a 

flèilway, Harihr, 
H 	 tb Thomas, TXR' flf?ice, 

S,Railuey, Birur. 

166. P.DhaflalaXlfli, 
aged about 49 yee, 
W/o late P,Munisuamy, 
Driver Gond MR 683, 
S.Railway, Herihar, 
O/o late Sunder Ciltai. 

No.791  Did Irlapur, 
Harihar. 

KamakshLamrna, 
6 ed about. 58 y'ars, 
U/o late Chokka1inga, 
Shunter MR 227, S.Raiivay, 
Yesuanthepur, No.48)  
Selvanager, Behind Uvi Talki6, 
Srirampurarii, Banç1alur9-2l, 

168. C Fletcher, 
s7o .Fletchei, 
aged about 62 years, 
Driver Paséena MR 3i, 
S.Railuay, Plysore, 
No.58 /59, Kennedy Nest, 
Pushpagiri, 11sore. 

169 .1 Razia Khanum, 
aged about 28 years, 
Dfo late Abdul I-{ameed, 
Shunter MR S.Railway, 
Arsikere, ;/o Md.Fbbas, 
Gopa], Singh Quarters, 
B.HRoad, Arsikere. 

Mazhool Jan, 
aged about 49 years 
J'/o late !hffied E3aig, 
Shunter ,R 5211  S.Railway, 
Bangalore City, C/n Af'roz Beig, 
No.99,3rd Cross Road, 
ledidas -Ngar, D.J.Halli, 
Bangalorë-45. 

,  K,V.Surapa 
S/a Venketanerayeappe, 
aged about 72 years, 
Passenger Guard EM3 887, 
S.Railuay, Hassa, N.B13, 
9th Main, 4th Block, 
Jayanagar, Bangall.. ••'b 	pPL!cwrS 
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fl.Srinivesan,. .... 	. 
5/o.flameswarny, .. 
aged about 64 years, 
Diriver Goods MR 7550  
5.iailuay, Barigalbre Cit, 
No.62, III Cross, 
K.N.Extens1on Yasuanthapur, 
Bangalore • As 
S.R.Sarasuathl, 

0ed about 50 years., 
o laLo S.Ia.jdgR18 Fc. 

Driver Goods 1R 737., 
Yesuanthapur, S.Ri1.ay 
No.28, Anejana Nilaya, 
11 rq8jn:.Road, B.K.Naar, 
Yesuenthapur, Oenga1or.-22. 

174. Fends 1anu, 
aoad about 35 yeats, 
w70 late Syad Ni3sar, 
Diasel Assistant (IL 
S,Railuay, Arsikie, 
Asoke Wis Cross-20. 
Mylora. 

C.N.Sareeranga, 
S/a C.Narasimhachar, 
aged about 59 yeer 
hsaistant Guard EfIT 726, 
S.Railway Arsikcre. 
No.46/21  1d 1M5 Read, 
Arsikerc. 

.E.Chandra Bai, 
SQOd about .54 years, 
W/o late Y.Ekambarsm, 
Dniv?r Goods hR 379, 
S.Railuay, Yesuanthapur, 
No.43711  3rd Cross, 
13th 11am, Subrsninyanac,cr, 
Bangalore-21. 

Philomiia, 
a8çl about 

1VTTte T 
rnbi 

(/'S (.S.RT]A 
No24 an 
Kaimänah1 

aloe 
)c 

'.-ih 	MkDt,4 

58 years, 
.1irokyeswamy 
1 fIR 1$, 
Bangalore City, 

ijnanthepp fln&, 
1m, Ransueniy. Plyc, 

1SPS 	L aIy. cicp 

1qad abut 56 years, 
Lc1- 	 IyenQ6 
Pesserer Guard EMB 371, 
S.Railuay, Bangalore City, 
No.1562, Milk Ctritre, 

/ VidyaranyapUram, £1yse-3'7C 008. ..•. RPPLICFNTS. 
. Contd./— 
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i79. B.Jayamme, 
aged about 57 years.., 

late N.BasaVarj, 
Driver Passenger MR 79., 
S,flailuay, Arsikere, 
C/o. B,Vasanthekumar, 
No,6/C, Railway Querter, 
Near Childrenta Park, 
6engrpet. 

180. Zailunnide, 
aged about 60 yebra 

/o Syed Yaseem (1r3t6).1  

Driver Goods MR 4110, 
S.Railuay, Mysore, No.2599, 
5th Cross, Mouse LHvar, Khan["Inlatrill  
[candi Mohalla, Mysore. 

ii.J A.Rahima* Knan, 
S/u ImEnKhaP, 
aged eout 69 yonr 
Shunter MR 300, 
S.Railua/, Herihar, 
No.4521, I Cross, Gandhiriger, 
Harihar. 

1q21 Prepullakshi, 
aged abijt 1 years, 
V/o lato Christopher iindriUs, 

Driver 1.00ds, MR 570, 
iv1ysr6 SKL'.), 

No.94/5, Logo Colony, 
RailWa Quarters, 	a:! 
Mysore-2O. 

183k Gayetri Shanniugam, 
aqed bout 38 years, 
ti/o late S,Shenmugam, 
Driver Passenger MR 205, 
S 0 flailway, Ilysore, 
No.gl, VRC Railway Quarters, 
Mysore-2O. 

N.NarayanasWamy, 
S/ô Narasappe,. 
aged about 62 years 
Shunter MR 440, S.Railuey, 
Yeswanthapur, No.5/6/47., 
Laxrnipurem, Near Railway Sation, 
Hindupur. 

N.MohiYUddifl Khen, 
5/a  t1.Ihdul Nahikhan, 
aged about 63 years, 
Guard Passenger EMT 461, 
5.Railway, l9ysore, No.2244, 
Sawciey Roed, Laskhkar Mohalla, 
Meene Bazaar, Ilysore. 	 •,,-PPLICNTS 

,Contdj— 
.1. 
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185. Victor, 	 - 	- 	Applicants in5l.N.12O y- 

S/o Joseph, 	 & 186 are applicants in 
8ged about 67 years, 	 13 	77/92. 	-.... 
Shunter EIR 315, -. 	 ...•. 	• 
S.Railuay, Oan9alore City, 	-• - . 	. 	: 1 
C/o F.C.Nathan No., 	'..• : 	- 	- 	.• •. 	•. 	•. 	. 
fuktha Garden, 	. 	 • 
Spur Tatk Road, Chetpet, 
Madras-600 031. 	. . 

187 K.K.Beratha'n, 
.5/oK.A. Raghavan, 	 . 	. 
retired Driver 	r 8d, 	. 
Staff No.P.5521, 	 • 
ItRa jneesh'rn Shôranjr. 

 

184 	K.Ve1t., 5/o Unneri, •• 	. 	. 	 : 
.,Retjred Guard 1 0t Grja€s, 	

•: 
.S,:No.631.4, tevaki Sndaarn, 
Nedungethoor, Sh'rorj - 

139 	K, Keèavafl, 5/0 Kthy, 	 . 	. 
Retired Guard 	. . 

H 	 .. 	.No.6O66 	. 
5anthi 3havaii, 
Veloor1 	. 	 - 

igo. P.Paramaswaran Nair, 
5.fo Krishan Neir, 
Rêtjred Guard 12 V1  Spec.el Grade, - 
&.tJo071, Padirichare Choriel House, 
Shoranu-1. - 

191. V.C.Sankuncii Nair, 
S/o Achuthen Nair, 
Retired Guard "All  

. . 	Special Goolo g  S,No.6172, 
Ayikkara House, Kevalappara, 
Shoranur. 

192. P.Sundaresan, 	 . 
5/okurihikoran, 
Retired Driver B" • 	 S  

S.No,P 6439, 
ajas 4/7), 

£193. Cj 
*( 	etirb 

t.. 	'tNo it 

army piliai, 
nchalast 'illnl;  
uard ttAR  Grece, 
3, GiftHouae, 
, Sharanur. 

pplicantS in Sl.Nu. 
187 to 193 are 
applicants in 0.Fi.44/93. 

?.PPLICAfTS.. 
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94. R,Rerner, 'Nèr, 
.S/o K,NerBynan Nair, 
Retired Driver 'B' 5tBff. 
Nr.P 2314,' 

.R ftviyankand1th House, 
ChuduvalathC$r, Sh.ranur - 1. 

195. E.K.Ramankutt'y .Nair, 
Kennan Nair, 

Retired Guard Special Grse, 
S.Nc.5096, Mudpath HaL:SE, 

herutht,ruthy Pest, 
Trichur District. 

fg 6A  R,Krishna Naidu, 
Sb Ramekunhan Nei&, 
Retired Driver 'P 

1:.5,5Jj. 6445, 

Mallisseryparambil' House, 
Mudaliar Street, 
Lhoranur - 1. 

197. L.Manikam Mudaly, 
5/o C,Lakshmannn Mudaly, 
Retired Driver t(  
S.No.P 4026, Mdnickanivaa, 
Fq.G.R.ad, Shoranur-3. 

1910 T.VSreeman Pills!, 
5/. T.V.open Pillai, 
Retired Driver IP Grade, 
5.Nrii P 1794, 
Sunil VThar, Geneshgiri, 
Shoranur-1 

19. 1.ParameetJaran, 
S/p P.N.Sahrasanama Iyer, 
Retired IAI Specill Grade Guard, 
S,N,.1495. Davi Nivaê, 
Nedung.tur, Shoranur-1. 

200.1 T.Sankunny Nair, 5/. r1.Pchuthan Nair, 
Retired Guard' TA?, S.Ns.6459, 
Padmalayern House, Paruthipra, 
Sh.renur. 

201. C.Balakrishnan, 	 Mpplicents in Sl.No. 
S/o T.Sankaran Nair, 
Retired Driver 'B', 
St?f No, P 5702, 
Krishna Vihar, Vellathtd 11jagrr, 
P • 0 .Cheruthuru thy, 
Tri&,ur District. 

V 	 V 

194 to 201 are 
epp1iantS in 0.Ii.45/93. 

... APPLICANTS 
I.. • ContaL/— 
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K.G.viran Kutty Nair, 
S/f, C.K.Achuthan Nair, 
Retired Driver, Staff No.P.2833, 

Special Grade, Vedakkeknnnerieth 
House, Chu'luvalethur,Shoraflhir - 679 121. 

P.Remankutty Neir, 
S/c 	K.Srerikaren Ncir, 
Retired Guard tt)L 

Special Grade, St?f No. 
E 14671, Pulicorni Ho.'€i 
Chuduvaiathu hora;iir-- 

P.Narayane Pillai, 
S/o P.krishnan, Retired 
Driver UCI, Staff N.P 550i, 
Poovathingal House, 
Kizhakathll, Pannthipra, 
Shoranur-1. 

215. S.Raman Nair,  
Retired Driver 
Staff N.,P 7065i:., Stambicol 
Cbennthuderthi Pjtt1  
Trichur Distrit. 

V.Narayanan Ezhuthachan, 
5/6  D,Velu Ezhuhche ;  
Retired. LmcsShunter, 
S.Nol P 8117, Devasampereinbil House, 
Nañnenur.POst, VIe ieviapb:a. 

K.Chellan, 5/a  T.r_pn, 
Retired Driver ttctt I S,N..V3, 
Muthukurssi, Kunnath House, 
Genashgiri Pt..st, Shoranur. 

208., K.P.Gopalan, S/s K.Nareyanan tambIer, 
Retired Guard B'm S.No. 7525, 

. 	Leela Sadan t, 
R.aI].uey Booking CN'ice Rczd, 
Shoranur. 

-zt 	•.M.Kesavan, S/s .Perugan, 
I.F.Man •9B, 

S.N6. V[ 100269  
The 	tathil House, 
ç1ku1am, ShOranur. 

,21i0-...M.akarenerayafl3rI, 
S/inden a ir K,, 

c.'( 	R1riVei 'A Sp.ecil, 
5.IOPT211, 'Rarite Nivast, 

flanjake'i Ring 	 , 
(. APPLICANTS. 

.... Contd./- 

It 
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21.1. K.chuthan Nair, 
S/a Achuthan Nair, 
Retired Locr Shunter, 

f S,No. 6 6054, Kadarnbct Howe, 
Mundaniukem Amsom, 
Post Ganashgiri, 
Shotahur-3, 

C,Manimuthu, S/a Chambake 
Mudeliar, Retired Driver tUIt, 

S,Nn.P 7492, Nambinthodi ricuoc, 

L No.179, f1udaliar Stret, 
Shore nur-1. 

K.P.GovindankuttY, 
Since dece8sed by Legal Rep:sent2tiV9, 
Smt.Sulochana Amma, H.Nn.9/3, 
Nainban Thodi, Mudeliar street, 
Shore nur-1. 

214. ..E,Belasubramanie Menon, 
S/a Madhava Rea, Retired, 
Driver "B grade, S.No. V b, 
ItCeetha Niva&, Ponnemff.n9alT Hou., 
Shoranur. 

2154 K,Sankarari, 5/0 Medhavan K., 
Retired, Driver 'A', S.No.-.005 9  
Kayanathuthodi House, KallippadRni P.O. 
Shoranur 	2. 

216. V.K.Veluk'itt.y, 5/ri Kelu N1r K., 
Retired Driver "1F, S1No.9730 9  
Karthika, Kanalappara, 
.Shoranur. 

2171 M,Velu, S/ri Velu, 
Retired Driver. 	Grade, 
Staff No, P 7936, 
NaikankunnathU Veedu, 
Kavaippere P.O. 

P.P.Vélukkutty, S/a Snenku, 
Retired Driver "B'', 
S.No. P 7192, Padincharvettil House, 
Krekkad, P.O.Kaveiappere. 

P.T.Ouseph, S/ri Thoman, Retired.,, 
Guard .RBIh Grade, S.No, 9431, 
'a >iappiily House, Vappalassery P.O., 
Angarnali, Ernakulam. 

L P.Krishnan, S/o Imbichyadi, 
Retired, Driver "E' Gr,ade 
S,Nc. P 5730, Krishnahr, 
Nedungethur, Shoranur-6?J 121, 

vs  

V 

22 

Sl.Nos. 2O.t. 
216 are applicants 
in 0,46/93. 

Ø..APPLICANTS 

.. .Contd./— 

V 	 V 



M.P.Kesaven Neir, 
5/0 P.K.Chandu Nir, Retired., 
Fireman 	S.Nn.9461, 
Chemmanasaery Padinhara 
Kottnol P.O.,, Cp1icui 

. P.K.Ramapenicker, 
S/c Chamy Penicker, 
Retired,, 	 rece, 
S,N.8284, Nevaratne, 
P.O. Kunniamourarn, 
Ottcpalam-4. 

K.Balakrishfla Nation, 
sf,  P,Nadhave NertDfl, 
Retired Driver tf%t 

Special Gr.ide, Sta?? N.P 2437, 
Krandathil hcuse; 	rnds€hfl 
Trichur - 1, 

t.P.Chinnan Nenon, 
S/i, P.Sankunriy Nurr, 
Retired Guard 
Sreci'l Grade, SNo,9333 
lcrtgt Ushas, ?.0.PU1SKSd, 

'Ji5.Chelakara, Trichur. 

22., N.P.Grp.alaPiShareti, 
S/o C..P.Rahava Pishereti, 
Retired Guard Special Grade, 
Pennima flanjakkad, 
;5hranur679 121. 

227, C.ChandraSekharafl, 
S/n N.K.Nennn, 
Retired, Special Grade Guard, 
S,Nn.7618, "Gkui.", 
shk Nagar, Kamboni Road, 
tyyanthüle, Trichur-3. 

228. V.N.bdul Kadir, 
,...::S/.,.V.f.NChaTflOd Haji, 

D Rie 	Guard 	Spic lit! rar, 
- -- '5 i9'826, 20/1 63, "THUpai;lui1, 

I 	P...th.6ATrichur. 

\ 	*rayaflPLJ 

\' 	Kioikaric 

carsfl, 5/o O.S.Paran, 
oods Guard, 5•fg.•D 
eth House, P.O. 

Tery, Vis. Trichur, 
00?. 

5l,Ns..217 to. 223 are 
applicants in. O..47/93. 

Sl.No.224 to 229 are 
applicants in 0.F.48/93. 

S .. APPLICANTS 
.. C.ntd/- 

I 
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P.Nercyenan, 
S/a Sankaren, Retired, 
Special Grade Cuprd, 
S.N.EE 86, ;LUshasL, 
Rayeroth Paiamb, P.O.Paral, 
Tellicherry-670 671. 

V4.Sankaran Neir, 
5./a T.Narayanan Nair, 
Retired •, Guard 	' Special, 
S.Nh.12746, shi'vad, Prel1  
P..fl•. Koo tthupar arr!e, 
PIn-670 643. 

C.H.Balan Nambior, 
S/o Kunhikrishtisn diodI p,,, 
Retired Guard,t 	3 
S,No..;997, lisha Bhavan, 
P.O. Kottayampciil, Via. ' el1iT;V3rry. 

.11.Padmanabhan Ne5r, 
S/a A.U.Kriahna Neron, F.Etired., 
Driver 	Special, S.N. P 5á, 
Day! Nivs, Kottara'Thumpar, 
P.0.Azhiknde., Carriancjr3. 

234. K.K.Susheele,/U Late 
JC.Pnand?n. Retired., D"i.jer C.!, 
5,2E35, Anand" 'Jiher, 'Jiavil, 
Kanniir - 670 008. 

235, N.Nrayani, Wi/a Late K.P.Narayenon 
Nair, Retired. Gua'd 1 C', 
S,No1903, fVadathil House, 
P.O1thirakkel, Cannanore- 670 OIl 

i<.iKunhambos, S/ri Appu, Retired., 
Shunter 1B', S.N..P.5331, 
Packkadam House, 
P.0.Trikkripur, Kezhargid.. 

K.fl.Vanajakshy U/u Late C.H.G.paian, 
Retired uard 	Special, 
S,Nu'.9498, Chettiyam Veettil, 
Near Railuay 8 Cabin, Badagra. 

I 
A.K4John, S/u 	3.Kuriap, 	 S1.Nj,230 to 238 are 
Retired., Guard 	 applicants in 0..49/9 3. 
s.N..9e13, Ariyethu PairibU 
House, Pallrn,P.O., 
Kottayern - 7. 

239 #1  R.Marappan, s/u Rarna Gowndan, 
11 	Retired D*iver, I C•' 

staf'r No..P.27(18 9  ED-118 0 
Railuay Coluny P.O., 
Erode - 638 002. 	 •••• APPLICFs!TSb 



I 

- 

et.reo uriver M 3p8C1RJ. 

S,Ne. P 2946, Door IT o4, 
Parvathi Krishnan Street, 
K011em'Palayam, 
Erade - 2. 

P.Karuppannan, S/ri Pnrgi 	ircr:" 
Retired., Driver 'a', 
S.rrj, p 3583, 
Korakettu Valasil, 
Doer cIo.5229/A 14, Caé'Jr)' 
Erode-?. 

M.Kandasary, 3/. 1'erappa [cwne", 
Retired Dr19r 'C 1 , S.Ná.P 24. 
9aFy. iN'Red, Er.de-.88 302. 

, Muthusary, Sbo Paatii t,nt'nd€t, 
RetireDrivertC', S.!ls .P, 3CC, 
Raghavanthi Nagar, F'rsde- ? - 

.RainesamyS/o 
Retired. 86*tr'P', S.N.2336, 
Pudhupálcyani,' Door 246, 
AlampaleyamP.O., Erode-B. 

SiKandsamy, 5/u Sehgedan, 
Retired, Driver 'C', 
Staff No.P 4103, Ragevana.idar 
Negar Door No. PB 18,' Cavry R.S., 
Erode-?. 

C.Kumaresamy, 5/0 Chellappa Gounder, 
Retired., Fireman 181, S.No.P 7885, 
Door No. PPI 283, Pudupalsyam, 
Allampale,'am Post, Erodr-8. 

247, T.J.Peerakhan, S/o T.3.Jamallutheert, 
Reired., Driver b, 
S.No, V.38,' D.No.94, Reilwey Colony, 
Post, Erode, 

248. VelappaGounder, K, 
S/a Kolanda Gounder, 
Retired, Shunter '8', 
S.No. P 370, 
Puthupalayem, Kattoor, 
1are1ayem Post, 

"-S 

'5' 

uPI_JII JI 

a] ani Goundan, 
d., Shunter 181, 

.4084, Door No.197, 
1ayam Akkarkamp  

'layam P.O., 2rodo-t!. 



250 	.Na11esemy,. 
Sb 	Gounder, 
R.::de, Driver 
5No. PT3 10237, 
D,No.280, Puthupalsyam, 

lampaleyam P.O., 
Erode-C. 

251. N.Kaliannafl, 
S/o Ne1laounder, 
'Retired. Diesel Fsstant 
S.No. p 4011. Sastri 
D.No.55, Near tiSIEr 	fl:', 
Erode 638 002. 

252, K.Ramasamy, 
S/o Kalienne Gojndan 
Retired. Shunter 1 81  
S,No.P 3958, U.No 4 82, 
tdappalli RS Pest, 
Cavery, (rude-?. 

. P.Sengoda Counder, 
S/n Palani Pounder, 
Retired., Shunter By 
S,N,. P 4429, D.N.569  
dapa1l5. 'Jillege, 

Pippapalayam,.Cavery R.S., 
Erade-7, 

P,liu.ithusamy, 
cPc'i 'urG'f, 

Ie14red-1  Shunter 
.Np.P. 500, Pudhupelcyain, 

D.No.263, I%graharam, 
Alampalayem P.O.)  £rode-8. 

U.Sengodan, 
S/o Velappa Gounder, 
Retired, Shunter1 Bt, 
S.N.51331  D.Nc.2/60, 
Ottapalli, Pillayer 	i1 Street. 
Cavery, Erde-.7. 

K.Chinnappan, 
S/c Komara Samy Grunder, 
Retired.o Driver 1Ct, 
S,N',P 3531, Avakethut  
Cavery ?.0. 9  Colony Road, 
(moe-?. 

257 P,Venkatachiam, 
S/i Perurna Gounder, 
Retired., Shunter 
S.N. p 4097, 	1/11. 
Karuthuveli Thottam, 
Odappalli, Cavery R.S. 
Emrude-7. RPPLICANT5. 
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251. . N.Velappan, . 	. 	5l.N.239 to 258 are 
S/a Nalla G.under, 	 appliant in tJ.50/93. 
Retired., Shunter lot . 
S.No. p 2647, 
D.N..1/20, Odapalli, 	. 
Cavery R.S., Erode-7, 

T.P.Gcvindan, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Stf? N0.11159, 
Prasenne Nives, P.O., 
Chirekkl, 
Cannanore - 670 01. 

K.Sreedharan, 
S/c, 8.Achuthan, 
S.No. P.3180 
'Thenei House 
flpp Railusy Station, 
Chirakkal P.O., 
Cannaporc. 

N,9elskr5shnan, 
S/a Nembikutty, 
Retired4, GuBrd- *A, 
S.No. 15870, 
1antjkketh House, 

- . Good Sh9d Road, 
Tellicherry, 

P.K.Reman Neir, 
S/nP.Kur,hambu Nair, 
Retired,, Driver 'A' Special 
Grade, S.N•. p 64461  
Kavinchali1, P.O., 
zhikode, Cnnanore-670 009. 

V.1v1.Karthiyani  Arnma, 
t&t/o Late K.P.Jenardh8nar, Nair 
RetIred., Special Grade Guevd, 
S.Nc.9650, Ashok Bhavan, 
Thamarakuzhi, Plaleppurem, 
Pin-676 505. 

Retired., 
Preetha Bhavan, 

'odeP.O.fi.avfl., 
?anna1rnI. 

.KudhtWnnan, S/o Reman, 
\ 	 tjke7, Guard, S.Ne.1E54, 
\Zc - 	Jat?9Veetil House, 

LcP.OX4damboor II ktard, 
—.iad, Etekkat, Pin-670 66...7  . 

V 
APPLICANTS. 

Contd./— 
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N.Vasu, .5/0 Rempothy,  
266.1 Retired., Shunter to 

S.No. p 5024, 
Kcttiyeth House, 
P. O.Muzheppi1angd, 
Pin.- 670 663, Cennanoro. 

P,K.-Kannan Neir, 
S/i Appu-4ir,..Ret.irod., 

267. Shunter 'B', S.Nc.P.7794, 
Varkulathu Veyil, 
Near Akliyath Terr.p1, 
P.0.Azhik6ie, 
Cannanore--670 009. 

P,P,RGhjpj,- L/o Late..K.Cend, 	Sl.No.259 tn 268 are 

268 	Retired Shunter "B", 	
applicants in 0.A.51/3. 

	

( 	S.n. p 7173, 
Chambakachalil House. 
.O.1Iuzhapiianged, 
Cannanore District. 

C.K.Chandan, 
269. 	S/oArnbadi, Retired Shunt.r'0T, 

Kqavi !usc. 
£kkchi P10.Peliode, 
Via., Trikkaripur, Kazhargod. 

- f..Narayeni, u/c Late K.Krishnen, 

2 	
Retired., Shunter,S.Nc.P 'i490, 

	

70. 	Mach1p.purrn HOUG, 
P.0.Cheruvathur, Kaargod 

P.N.Hymavethy 

271 
Retired 	L- A Special, Guard, 

fo. 	rzrIM1i, Schosi, 
1. Cannanore. 

T.P.Leeiavathy Amm, 
272 	Wi/i, Late P.V.Kesavan Nambiar, 

Retired. Driver A Special, 
5.s:.4654, Kesave Nivas, 
Near Eleyat.or Tempi?, 
P.0.Mundayad, Cennanora.. 

. V.X.Balakrishflan, 

273 	
V.Dsmndarari, Retized.., 

Driver- 'A' Special, 
5N0P 4361, 
8/9, REshrni, 5.N.Nag8r, 
P.0.Thotteda, Canne.nore-?. APPLICANTS. 

.Contd./- 

I, 



I..: 	 .• 	 :',•. 
	

.. 	?. .. 	- 	 . 	 . 

P.fvhSreenivasan, 

274 

	

	S/n P.Govindan, Retired. 
Guard Special Grade, 
S.Nn.12054, 'Srnrithi', 
Post 'Je,ngeri, Ilathoth Peramba, 
Calicut. 

P. Krishnan, 
S/o K.Perirna]. Naidu
Retired., Driver 'Al' Spsi., 
S.No.P 4360, 3/275, 
Opp. Spares Land, 
Vadakkanchery, 
Trichur-.680 528. 

A.Bhaskeran, 5/0 Appu, 
Retired., Diiver TCV 

S,No. P 4301 9  
kyyanatu Parambu House, 
Ayyappankavu Road, 
Koch i-IS, 

K.Chnyikutty Kahnoli, 
5/0 Kandan, Retired., 
Driver tC•', S,N, P 9430, 
Kermoli House, Kacheri Arnsoii, 
Desom, P.O.Calicut-673 oh. 

l 

C.fiadhavi, u/. Late 
C.-K.Krihnan, Retired., 
Driver 'C', S.s,P. 3737, 
Krishna Nives, Poolayil Psremba,. 
P.O.Kallayi, Calicut-673 riL. 

T.Kesavan Neit, 
5/0 N.Govindan Neir, 
Retired,, Guard .tt, 
SN.,4956, Santha Sadan, 
Chuduvalthur, 
Sh.ranur-67 121, 

rl.E:lies Aron Raj, 
280. 	5/. S.1ariadsss, 

Retired A Special Driver, 
S,No. p 3702, ED 196 E, 

...Railuay Colony P.O., 
638 002. 

C.R..as.app, 10-vinden, 
5/ Cçhinnappari, Retirud ?  

.SunteT,i.No. P 3631 
414 A Ri5.way Co1orr. P.O., 
Eode2. 

/ 

Si.No.269 to 279 are 
applicants in 0.14.52/93. 

... APPLICMffS. 

.. Contd./- 
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0. t  

J1.Kasimir Lauls, 
.282, K.Maria Louis, 

Retired,, 	Guard A SpeciRi, 
SJJ0,1211!, 	Annadurai Street, 
.d 	- edvy ., 
Ercd.63 	002. 

K.Muthusamy, S/a Kulandsi 
2830 Gounder, 	Ret'ired., 	Guarl 	B', 

S.No,12011,. 1' Rmarnoor;ry 
Street, 	Ko1lampelayen, 
EoJe-63 	002. 

KSundaresan, 
284 tsJ.Kalyanasundare Nal.ar.  

Driver A Grade, S.N.. 
P41.48, 	Lenin Street., 
Erbde Rail'iay CilortyPost, 
ExoJea.2. 

K.R.Lekshrnanan, 
285. S/a rl.Rengasarny Kr:a, 

H Retired., 	Driver 	'A' 	-'pVJCiR:t., 

Staff No.P 44671, 
P'orth Ed 	Street. 
Rheema NaGar, 
TiruchirapDelly, 
Pin-620 001, 

K.Subramaniam, 
5/a S!<rishnasaiiy, Ret.trd.. 
Driver 'A' Special Grade, 
.S.No,..P 178$, 439  Lenth Srq4, 
Railwêy Crilbny Post, 
Erodè-638 602. 

R.ethurama, 
287. $/a Rathinam, Retired., 

0.r.iver 'A' Special, 
S.No. P. 2888, 
Ilaniathi Illarn, 
.106, Bharathi Palayern, 
f1olepalayam p..fl., 
Er.de-2. 

N.Chinneppan, 
288, 	S/s C.('1nskkn, Retired., 

DjG.j Shunter, 
S.Nn'. P 7785, 7/B 
Rdiluy Colcny, 
Erode-2 

11. lIar appen, 
289.L 	S/a lI,f9athan, Retired. 

Driver 'A' Special, 
IJ 3779, 107, 

Kamalagam, Barathy Palayarn 
Stree€, ('lulepsicyam P..iO. 

/ Erde-2. ,.. APPLICANTS 

. . 



- 	 -i - - 	------r - 

.• 
. 	 S/s Gnanemuthu 290w 	Retired., .Driver 'A'. 

Speciai, 5.N,P 224, 
403-c; Railway Ce1Oy, 
Erude-2, 

.Lingappan 5/0 S.Gyyavo., 
291 	Retired,, 	Special 

Driver, S.NÔ.P. 1714, 19, 
Knthjkaran Street, 
Klampaiayetn, Erode-2. 

T.5.Srinivsen, 
22 5b R,Swaminethan, 

Retired, Driver 'A' Special 
S.N..i 4339, 
Railway Quartcrs, Railway 
Erode-638 002, 

P.Namasivayam, S/. N.N,Ba1r.ld? 

	

293, 	Retired., Driver tp.' 
S.N, r S511, 1. 1e, 
Housirg Unit, eriar aer, 
Erode-639 001., Ternilnau 

K.M.f1uniraj, /! I(.1unt..swrr.y. 

	

294, 	Retired., :Djesel Assistants  
S.N..PTJ 102121  

!9anickkavasagar Street, 
Sastri Nager, 
Rajlj.jp" CJ.nv 

L.Anthoni SJamy, 
S/s 'Lourdu Suamy P1l.184 
S.NI. B 1419. 41/A 
Railway Col.ny, 
Erode-63$ 102. 

I1.&ipethy, 	fl.P.Mooka 
Gounder, Retired. Driver 
'B' Grade, 5.Ns. P 478, 
17/F Cid Railway Colony,. 
Er.de-2,' 

J.8alaraman, 5/. Verikkataswamy 
297, 	Naidu, Retired, Driver tB' 

Grade, S.tio. r 9420, 
-. 	Railay C.loy, Er.de-2 

0 	 r 

29t 	.Re't'i 

,; iJami 

S.Pa; 
'299. 	eti 
\ o;;- ,.4Y. 

F Raili 

asuamy, S/n Perumal Nidu, 
I Driver 'B Graie, 

No.17/B1  
yam Street, 	od-2 

J 'tc Swain! Nathan, 
Driver 	Grade, 

"'513, Docr 414/D, 
y Coitny r.o., 
2, 

Si, No.280 to 299 are 
applicants ri O.i.53/93, 

APPLICANTS. 
, 

 
0 .Cotd./_ 



4 

303. 

304 

;t!l . 

.. 40 .e 

P.Pangunni 1enon, 
5/. T.C.K.NaID, 
Retir.d Guard 'P Special, 
S.Ne. 15200, 'Pcurnami ll  
Nangappa Nagar; P.C. 
Olavakkot, Pin-671 002. 

1'l.Krishnan Neir, 
S/. Kunchu Nair, Retired.. 
Dri'jer,• A Special, 
S.N., P 	44, SrshUam, 
P. 0. 01 avakkm t. 

V.Sreedharan NaiL, 
S,.a -.R.Krishne Pillai, 
Retlied, Guerc' A Speria3. 
S.NL.15202, Thuruthel 
Ayrnanam P.O., KcttayaLp. 

P.A,Rajair, S/o P.5.I4ppu, 
Retired Guard Pt 
S.No.16144, Hous N,.atS"150€, 
'Reshmi", Near P.tr'.ny, 
Cochn— I. 

C.Kutty Nbrayenen, 
S/r, V.C.Narayenan Neir, 
Retired, Guard A Spacial.4  
S.No,762, Chembra House, 
Shoranur - 679 121, 

P.K,Kcsty, 5/0 P.K.Koshy, 
Retired Guard, &.r,l5206.. 
Vazhakalayil, Gñgadikal P.O, 
Chengannur, Pin-689 122. 

K.L.Kuri8n, 
/r,  K.P,Lonappen, 

Retired Guard 	Special, 
5.I½. 1521.6, 'Chardir.i", 
HittSchôo1 Road, 
PeEPareppur, jia. Trichur 

552. 

N!Ramakrish.nan Nambidi, 
S/p Chjtahattathiriped, 
Rtired. Gir:'A',. 
S.N9.114044, "Karthikat', 
Ramaiaptram, Trichu-.€8fl 631, 

8. Wio Late kReng.er , Ret..rd. 
.Or.ive A pecial., 
S.Tc•,P 4367, Sree Rariqarn, 
Punip :. ' Engi(w Road, 

618 802. 

1/ 
,, APPLICANTS 

I- 



- 
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r;1vLRamaohBndrafl, - 
• SfG C.B.1endiar,Retjre., 	- 

Guard 	.,  
arikkath House, 

'Kslleagde, Peighat - 678 506. 

V.Mdhavsn, 
. 

.... .• .5/c 	 ire& ,.. 
. 

Thluchem!, Ret 
OriuerA Special, 	. 	 . 	. 
S.No. 	P 213, 

:°allath HoLse, 
!3 1j,, 	 • 	- 	 ..• 

Peighat, 	Pj-678 151, 1. 
bj.Nos. 300 -to 311 are 
epnlicents in 0.. 54/93 K.Ni,:Kunhimohamrned, 

K.flojdeen bya, 
Retired. GUdv:.tCi, 
SINO. 6633, theridath Hi.u, 
Kuttarnassery, Pluaye-.6e3 1OE. 

J.Narayana n, lS/S, 8.R49ram, 
' 	eUrsu Drives Gois, 

LNI,PT3i()505, 1.01  
ieevanerth'rn Street, 
Poonthuraj;Rjprl, 

C.Krnarasamy, S/o Chinnáppe 
Gounder, Retired., rive 
?B1, .S.No, p 4206, D.No.6, 
Sho1epPruvaa,.Suthaflr9 Puram, 
Ersdc-.2c, 

5•T.S. 	ar Rern..rthy, 
T*K..Ssdarajalu,. 

Retid Driver ' 	Special, 
SN..p 3540, 15, Suriderem' 
Street, Erode-2. 

It.bdul Jaffar, 
S/s  Abdtil Kader, Reth•ed,, 
Driver, Gsods, S,f'Jri,V 449  
235 Kalyanesundaram Street, 
Erede- 638. 002 

S.Angamuthu, 
Naicker 

..R-etired.., Driver '8', 
5 D.No,411 D, 

' Re.! ayv5ôiony,P.0,, 
' J. 

- 
r 	.V.be1va?j. 5/s.. 	lle.irm, 

317.-Retired.Rprjver *f1 
\. 	S 	 p 3542,. te1phr,ni Nagar, 

Moc1aàLyem P.O., Erode. 
..'.. APPLICANTS 

:f Cntd./-.. 
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31 c 

320 

K. Chinneaiyen, 
S/onuman, Retired., 
Shunter t8t, 
S.Nn.1' 7458, 76L.G.G.S. 
Colony. \J.0.C. Street, 
Vollampalayam, Ernde. 

M.KrishnanS/c MunuEamy, 
Retired,, hunt2r, 
S.N.10072 9  PTJ, L3.N.41L, 
Railway Colony, Ernd. 

R .Thiaciarjan, 
S/s Ramasuamy, Rtjr',, 
Guard 'P.' S,No 4 14332, 
Thangapatta1aikar'ir -ae, 
Popnthurai Road, 
Eride. 

P.. Chinnaiyan, 
S/s Arumugam, Reti.eti.. 
Drjvei W,  5.No, 
Nv,331 A. Railway Ccr:", 
ErLdP. 

51,N,a..312 to 321 are 
ppflcants in 0.I.No.55/93 

Subram-apoi 	S/ 
322., Retired Guard 1 .4', 

Staff No,748, 112. 
Vinayger Ki1 
Sastri Nagar, Er.de-€38 002. 

5,Kanrdmuthu, 
323. S/c Subba Thevar, Retir9d 

Guard tr; S.No.16066, 
Sundaramcnal 111am, 11/8 
Kill, Nanjappa Leut, 
Sulur, Coimbatere-641 402. 

R,Anganna Pillai, 

	

324.1 	5/s Rangaswamy Plllai, 

	

1
1 	Retired, Guard, 

S.No. 152711  20 Nsrtr! Chinne 
Ilariamman Koil Street, 
Karungalpalayam, Ercde-3, 
Perryar District, 

32 
\J.Ilari, S/s Venkatesari, 
Retired Guard, S.No.12563, 
No.111, "Thera 111am", 
Kur ikaranpalayam, 
Ilulapalayam Psst, 
Erode-.2, Periyer Disiict. 

V.Lakshmanan, S/i S. V8dS.jE1V 
Retired Guard. 5N,1376. 
BharathipRiayem Street, 
Kurikaran palayam, 
Mulapalayam Post, Erode-2. 

Y Per iyar District, U., P.P?LICNTS. 
.Coritd./- 



	

.,.,' — 	 •S' 

S. 
.5 5  •4 "s. •• 

\J.KShunmughasundarern, 

	

327 	S,/o I.S.Keruppanasamy, 
Retired., Special grade Guard, 
S.N.J/T 35, 194 E, 
Railway Colony, Near Railway 
Colony Post Office, Erode, 

V.K.Uj-ii Nair, 	- 

	

328 	K,Ramen Nair, 	 S  
Retired., Assist.t tuerd. 
S.No.1902, Coritchery Si-r-, 
E'hde. 

R.Lakshnisnan Sir  rnas.y, 

	

329 	Retired''A' pecil Guari 
S.No.7210, D.No,1%3, 
Sestri Nigar, Sadayampl'c 
Road, Erede. — 24 

V.Suamyeppah, 

	

330 	G.Visuvasarn, Retirtd., 
Guard, S.Nr. 11i1, 
5 Karuppanasuarny Koil Iii StrE., 
Surampatti Road, £rode-6E CU' 
Periyar District.. 	- 

R.Veeraraghevan, 
/O V,REma lyer, Retired 

Guard, S.1\ic.15231, NcO, 
Tayumanavar Street, 
Pundural Read, Erode-.638 €02. 

K.Ranialingarn, 	 ' 	 'S'.Ni• 322 to 332 are 
/'° V.Kandasamy, Retreo., 	'applicants in O.h,5/93. 

Driver 	S.N. PTJ 10052, 
'Door Nc.16, East P'ttakarr, 
Street, tree-63 002. 

	

-. 	GoR.Samuel Raj,  
5  S/fl G.N.Anandharn Pillal, 
Retired. Driver W Special, 
'SN 	p 2836, 23 AV  
Parchayat Union Street, 

S 	(1anthpe, Podanur., 	 ' 
- - -oimbatere-23. 	 - 

K-.i<dér Al-, 
S/ke'Ier Batcha, Petire., 

., DriIe'i\P.'  -Special, 
-I 	• 	's.N.-•P:3726, 168 Iafl 

' 	 - odanur-23, Temilrrdu. 

S/o NafljaN)2ON— - 
335Counder, Retired.., Driver 's', 

SNe. 1875, 95/11 Arthi'Iiiam, 
- 	ellaiore Road, P,danur-23, 

Tarnil Nadu. 	 - 	 ..,. APPLICANTS. 

...Contd./- 
S. 
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S.Velusuemy Pilisi, 
336, 

c .A.SankaraUngarn Pi11.ai, 
RetjreD±ivertB 	5,N.,6437. 
D,Ne,360, 	Se1vpurarn, 
North Pru, Me'in Read, 
Cojrnbetsre-641 

K.Rerigasuemy, 

33" • 
S/c KuppusuarnyNeidu 
Retire,, 	Dri,ver, 	1J% 

SpeciaL, S.N.P 9464 
-• o.N..24; 	EvleinRoao, 

Pocfanur-23, Tamil Neau, 

K,Ahamed $heri"f, 
 /' A.Kader Batch, Re'Jr.?  

Diver 	A' Spcàiai, 
S.N.P 4341, 	Mjr, Rd. 
Pidanur-23, larni.l 	Ndu1  

 
Nanappa NRiu 
S/?'VenketasuemyNaidu, 

S,Na.333 to 339 are 
zpp1icents in O.f.57/3. 

Retired DrjvertB 
S.N., P 3498 9 	6jan'i Kovil 
5treet, Pdanur-23. 
Tamil 	Nariu.. 	1 

K.P1aniepa, 
Sf.Kui'uppenn&Goun4er, 

34 Retired. 	'J', 
S,N. 	- 4331  

Vjlangattur, K*dachena1iur. 
Crude - 10. 

tI.Pa1aniappan, 

341 5/Ilarappa1Gspnde, 
! Retired!., 	I riremen  

S# Nq. 	P 4399, 	- 
Vellaikattur, 
Kedachana11u 	P.O., 
Thiruchengodu Taluk. 

• M,Cheilappan, 	I 

 
S/ 	(vierappa 6o6nder, 
Retired,, Shtinter, 
S.Na.9454, 1Aiaiipa1a'an, 

• Pallipalayam, Er.de-6. 

A.Paleriiappan, 

 S/sthathappa:6.uder, 
Retired., 	&RtBr; 
S.N..,P74651 	N..O4 3 9  

• Velankatacr, 	-- 
Kedachena11ui 	Ero-ie-10. ••,, 	APPLICANTS. 



I 

R. Kumaresarny, 

345 	Sf0 Ramesemy Gounder, 
Retired., Shunter Lcc..o, 
S.No.P 6315, 
GvindenLelayar, 
Alampalayam P e n. 
via., Erode. 

G.Samuel Duraj Say, 
S/rD Gnanadurai, 
Retired., Driver. 11 
Spi. S,No, r 3107, 32 
lipsteir 4th Crosr ROQ 

Paramasivapurarn, Ldoudi—i €tJ, 

V.Sengodan, 
S/c' Ifelappa Gourier, 
Retired., Shunter /i oco, 
S,No. P 351rj, Vilar!keF4ur, 
D,u54, Pulapalayern P.O., 
Kadachenur (Village). 

C. Nechirnuthu, 
340. S/o Chellaopc Gnure, 

Retired,,, Shunter, 
S.No.P 4384, Pnclepaia\' 	Pnt;  
Kedachenallur, Palipalayrn, 
Erode-6. 

T.S.Alimoideen, 
349. S/o T.J.Shjr4'uddin, 

Rctkred., Driver 'a', 
Spi. $.No. P 3260, 
47. T.J.Shirfuddin Street, 
Sastri Nagar, 
Near Railway Cslony, 
Erode-2. 

'NRarnankutty N81r, 
I. 35g 	Sb MJ.;Nirayenan Nair, 

Rt1ed, Driver 
S.No.?FP2310, Pushpa1ay, 
.H.No.7158, C.11ege Roac., 

.-'' 	''ealche-t/f Pj 678 COl. 
. i-;: ,<'7 

U'. N .5 . cc' edevsn, _- F 	_ 
V.R.Nerayaria lyor, 

RetireI., Guard ' 	Spi.,, 
S.No, 1047 2 9  Ns.i/780, 
Vidya, Single Street,,.. 
Old Kalpathy P.O. 
Kelpathy, Pa1.et 

V 
	- 

67eea3.  

51.No,340 to 349•are 
applicants in C.M.583, 

PPICRNTS 

'I 
Contd,/— 



.,46.. 
C.Chathu, S/a APPRI  
Retir'd., Diver 

352. 	s:0, P •5287, 
Kurungad HQuse, 
Ivi arutha  Toad, P&iqh.at. 

A Krishnan, 
s/0 A.rurnughan, Retired., 

33 	Driver, 'B', S.Nt, P 9449 9  
Chjnath Hcusé, Kavilpad 
PJJ., Paighat-i7 

P.Sukijmarn Neir, 
..S/o P.Senkara 
Retired., Asst. GIs, 
S.No.153949  Pclakkott Housi, 
Thenur s/ia. Peru, 
PaEghat-678 616. 

P. Govindan, 
S/o P.Sankara i1ercr, 
Retired., Guard EP, 
S 0 No2024, Sriveiarn, 
H,Nt,f.6/33, Indire';e. 
Ka11p'i11y, PalQhat-5. 

R Naray3ran, 
-5/a  \J.Rarnan, Retired., 
Driver 	S.N, P 5847 
Chandika Nilayam, 
Korathodi, 
Kuk<a6Lur1ne, 
Palghat-678 005. 

.. V el u ku t ty, 
3/a  Narayanasuamy, 
Retired., Driver 1,31, 
S,N,PTJ 10113, 
rnba1aparambu, 
Near Iladrassa, 
Kavilpad, P1ght-17. 

358 

359 

3 6C 

T. Velayudhan, 
S/n Theethy, Retired., 
Guard'Ct, S.Ne. 162239  
Devi 5adan, Pottakulam, 
Kavilpad P.O., Pa1çjhat 

V. Visuanahen, 
S/o Kuhhna,, Retired., 
Loco Shunter, 
S.c4o. P 51841  
Va11akêd, Kii1pad, 
Pa1ghat- 7. 

V.Vasu, S/a 'Jeleyudhan, 
Retired., Driver tAl, 
S.Nu, p 3164, Chandrasoudhem, 
Tannissery. Pa1çhat. ... 	PLICANTS. 

C.ntd/-. 

3541 

355 

356 

357 
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V,MIhavan, s7. Ue.layudhan, 
Retired., Drher 1B', 

P 94I, RRhefldrs 
Sadanam, Melepuram, 
1evekkct, pin 679 002, 

Paighat. 

T U .Uelayudhan, 
Sf0 P.'Jeeran, ReLir-:., 

Guard 'B'. S.No.685, 
Thurakad House, P.O. 
Perunj.ttukurissi. 
Paighat. 

\J.Sjvararzan Nair,  
s/o K.Kesavan Nair, 
Retired.,, 6uird 'At, 
S.No.682, 72/p, 
Instrumentation cn ship 
P.O. Kanjkicie ILest, 
Palqhat. 

S,Ueerarghavan, 
S/, 3 ,Sjnarrm Re.id,, 
Guard 'P.', S,Ne.14522, 
H N.. H-2, Hous±ng Unit, 
Karamadsi Roed, 
Mettupa yar, 
Pin-641 301, Tamil 1'adu. 

1L,Naray8nan Nair, 
365 	S/s Thsvit.t I'er, 

Retired,, Liee1 Asst, 
S1 No.P 9444, 
Mu) lakkara Hnuse, 
Puduppatiiyaram P.3., 
Palghat.-671 733, 

K,K,Suramania Iyer, 
366. 	K.S.Kuihna Iyer, 

Retired., Guard M. 
&.Nr,1149, N..3/126, 
L.N.Puram lJillage, 

].ghat4  

Ac'.. 	tBF1r 

c.-' 
rfCi( 	•.S,,Nr.1'4C 

I.le 
I 	'.. 	

.-. 
'Pe1akkac 

\ 	.'  

ishnan, 
knda Uarier, a 
\iai]. Guard, 
Gy, Harivas, 
4gare, 
-67'9 009.. 

ST/. T.A'.!%ppukuttan 
Driver 

..$ • iJ, • 	9436, 
Thothuangal House, tielepuram, 
P.O. ClàvakkoL, 
Pal ghet-2. .'.. P.PLICANTS. 

.Contá. I- 
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R.aramasiva Menon, 

369 	S/es 	Mentn 
Retired., Driar P. Spi., 
S.N. r 4684, 
Shfvasilarn Madathil Housc, 
'.'enakkara P.O., 
Neerani, Palgh€t-4. 

Pjhenkaraj, 
37r 	

r/ S.Penrian, Retired., 
Drivertt Spi.., 
S.N., P 2760, 9 6 N, 
Behir1d Rem The3tre, 
P. O.Suramangalam, 
Salem 	636 005. 

.Ramakrishnan, 
5/a  A.ppu, RetireS., 

3 	Guerdt' Sp1, 
S.No.6806, 
Ramanchenati House, 
19 /360, t&st Vakkera, 
Paighat - 67e ool_ 

C.CopalaKriahnan Na5. 	 to •72 are 
372 	S/i V.11adhevar. Na,,, 	 po.icants in 0 J*.5 f93. Retired, Driver '' Spi. 

SNQ.• p 64407  
Cherukarci Krishr. N1v3, 
P.J.Rannadi, Peighat, 
pin - 	71, 

S.Ssurirajen, 
3731 5/0 T.K.Sundararaja1u, 

Retired., Driver TA' 
Special, 5•fr•  p 2327, 
203/Vinayekarkoll Street, 
Nedarrnedu, Errde-638 002. 

K. P andurs ng an, 
374. 	/n NKesthuri Naidu, 

Retired., Driver 'P Spi. 
S,No.P 2902, 17/4, 

mmamandam R08d, 
5riran9am-520 006., 

V.G.Veeresamy, 
375,1 S/rn C'ovinrlasamy Pillai V., 

ReI- ired, Driver tAt, 
S.N.. P 1841, 48/2. 
Subbaiah Street, 
Sang1ia6dapurarn, 
Tjruchj-620 001. 

V. S Ith an, 
376. Sb Vaiadpri, Retirea., 

Driver W. S.Nc.P 1775, 
D.Nr24, Jeevanda Street, 

j Poondurai Ro8d, Erde-2, 	 .. 	PPLICPtITS 
..CQntd./- 



k. 

Dainisamy, 
377, 	S/o R.AngemUth, 

Retret.,Driver ?I 

SNo. PTJ 10027,. 
Velleler Street, 
ilunicip,el Colony Road, 
Erode-4. 

.rrokiasaniy, 
378. S/ :J.Arulanandam, 

Retired., Guard tAt 
5.No,6253, 12., 
Kamarajar Street, 
Nader 1edu, 

-' 	Vineyakar Koil, Er.de-2. 

(1,r.engasaniy, 

379 	S/n C.Mfl1e.i, Fetired,, 
Drijer A , pl. 
S,Na, PTJ 1344,, 21, 
Golden Street, 
Thangavil ilies f1un.3II:y Posd, 
Dhar'r3purt-636 702. 

K.11unusamyNei.du, 
380, 	5/, C.Krishnasarny Naidu, 

Retired., Driver 'C' 
AEG. tgt 	 61, 
D 5, Kallyanna Gounder Thttam, 
7erunduri R,ed, Ercde. 

P,Daniel Jayeral, 
3M'. $/s Paul Pillay, Retired., 

Driv"r '.8', S.Nn.i 6441, 
No.400 B Railuaj Col.ny, 
E:ode. 

.11anickam, 
382. 	/' M.Angsmuthu Najcker, 

Retired., Driver 'A' Spl. 
S..No. p 2901,. 22/26)  
Chinnd IViariemman  Koil Street, 
Karungal Palayem, Er1de—. 

- 	R.Pongiannan, 
335/0 Ramasamy G.uncler, 

Rt-ired., Shuntei, 
JADMi,.S\J'p 744, 0.Ns43/69, 

Cavery  
007. 

;j.  
- .KridhrIsarny, 

4i.'/° K.16thusmy, Pe-:L:ed., 
river C'- S.Pj.P i5i 7  

Ki'ali N.vas, 4/390, 
Bhara€hi Nagar, 

_Jah'r Ammapalayem, Salem.. 

IPA 

S.j,Nc373 to 383 are 
applicants in 0.f%.60/93. 

APPLICAfTS. 	• 
4..Contd.f- 
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,, 50 ., 

G.Kennirfl, 
5/. Gacinlerajalu NiCu, 

	

385. 	Retired., Driver 
IAf 

5pl, .N.. 30421  
Nd..420 K, Railuay C1ny, 
Erodo-2. 

R,Renyasamy, 
S/3 Rmasarny, Retired, 
£rver tCI, 
S.N.. T,-' 10238 9  
Ke1ingriY2r Pilyn., 
rudur Ohevani cost, 
uia Erode-638 301, 

I  K.Gsvindan, 

	

387. 	S/o,  Kandha Gojnder, Rei.L1 e ;  

Driver SB', S 1Nc. 
N..102 C Type Re1ly :lcr•!, 
Erode-2. 

G.Naray3n2semY, 

	

3 $ 	/. 
Goindarajaly .j.'j'J, 

Retiei., Shuntirq Driver, 
S.N.PTJ iosoJ, 3A1. 
Nader f1edt, Pconck:i o&ri, 

Erade-2. 

K. Vae1erejafl, 
S/s Kruppan, Retired., 

38!. Guard  ' 	.N2122, 
ThirumurU9afl Street, 
astri Negar, E,de 

L U..Arjunen, 

	

390 	'. Venketàchalcm, Retired., Guard 'P.' S,N..12438, 
38 0  Narnesivayem Stree, 

K.11empalayam, Erode-2. 

1.IlunisUemy, Sb Muthu, 

	

31 	Retired., Driver Special, 
S.No. P 93891  ri/52 7  
E.U,R.Periyar Nagar, 
Erade, 

. 	NMuthusamy, 
/• ella7p8 Gounder, 
Reired, D:5ver 18t, 
S,No,80851  1/113 
Gdppalli, Cauvery R.S. 
Erode. 

P.Visuanathan, 

353 	S/S S,Pala'ivelU, 
Guard 1A', Spl. 
S.No.7620 0  324 b 
Old. Riluay Cilciny, 
Railuy Coisny Pnst, 	

S 	 PLICANTS. 
S.. H •.  Erode-2. 



.. 51 , 
R.Venkatasuamy, 

3940 	S/a R.Ramakrjhna Naidu, 
Ret'.rei,, Driver 'A 
Spl.S,No, P 2852 
126, D Railway Cøiony, 
Erode-2. 

M.Chinnappan, 
SIr Iluthusamy Go'jrd', 3. 	Retired., Shuns- er, 
S.N.. P 69659  
Odeppalli, I Uc1 31, 
Cauvery R.S., Etr.7, 

K. Cherinimalsi, 
S/i Kuppannan Retir.. 396. 	Sh'jnter 'EJ, i.Nm. P. 
Nethaji street, 
Kèi1enialayam, Erock- 

K.S.?bdu1 Satha', 
S/p A.Khoder Sherieff, 37. 	Retired., Drivei 
S.No. P 220?, 74, 
Ambedker Streat, 
Sestri Nagar, E.ode-2. 

1i4Chjnn Coy thdari, 

391 	'S/.Muthusamy, Retired, 
Guard tAt SpI., 
S.No.621  8 46, 
Hcusiñq UnIt, Sampath NaQa, 
Erode-i 1. 

: 	I.Kennan, S/c R.A.Hammantha Gounder, 
399.Retired., Driver •P, 

S.1'Jo. B 1318, 26 81  

Kheiei Nahideen Sahib Street, 
Erode-2, 

N.Ramasarny S/u Na"a Gounder, 
400 Retired,, hunter, 

S.No. ! 4230, No.1/56, 
Puduppaleyair, Kettur, 
1ampalayam Post, 

R.K.Subramaniam, 
,79, .Kann1ehNaidu

rod 

 

C,Se)noc.4an, 
\ P402. 	 Gounder. 

Ret.ttxed, Driver, 
No.273 

br Road, Sukkan Thottarn, 
Erode. 

V 
APPLICANTS, 

.Cirptd./- 



,. 52 ,. 

H P.Paleniappan, 
403 	S/o Pongle Gounder, 

Retired., Shunter, 
SNc.4019, 85, Govindarnpalayam, 
Alampalsyam P.O., Erode. 

K. Nallathambi, 	 S1.No.384 to 404 are 
5/. V.Kumarasemy, Rtird,, 	ap1icnts in fl.F.61/93 

404 Guard S.No.15721, 
1/2 East Street, A1ernpa.-n, 
Ercde-E. 

P.S.Krishnan, 
s/o Subramanie Iyer, 

405. 	Retired., Guard 
'S.No.117231  1/500, 

Chethapuram P.O.,' 
Kalpathy, Palçhe4 •-678 03. 

A.taghavan S/s 
406. Retired., river 

.No4105, A1ar1go  
H 	D1vakkct, Pa1ght--6711  002.. 

vdney ?r) t fv1e.11, 
407. SfU H.V.D.'ilei1., 

Retired., Driver 1511  
ws.. 	'10361, 

Carsvjn- Robinson Raad, 
Palghet-678 014. 

V. Fkrumu gh an, 
A 

• 	S/• Ayyapoan, 
Driver 181, S.N..2136, 
Prasenthi, Sree Sathya Sal 
Naar, Kal].ekulanqare P.O., 
Palqhat-678 009. 

R . Palaniappan, 
405. 	S/c Rangasuamy, Retired Guard 

'C' S.N..1791,. 
Sham! Njs Rouse r4..36/664/1 
tt1ang.d6, Olavakkot, 
°alghat-678 002. 

L P.Krishnankutty, 
416. 	5/0 Cheriathu, Retired., 

Guard 'C', 5.Nc.6093, 
Paoinjakkure House, 
P.O. A!a1ur, 'vle.Lkkdi 

- 679 302. 

K.V.Rarnanethan, 
411. 	5/. K.V.Viswanatha Iyei, 

Retired., Guard 'A'm 
S.Nr.135C2, •2/137, 	 5 

NOW Kalpathy P.O., 
VKa1Pathv Paighat-6?8 003. 	 ,,. APPLICANT S 

I 



T.P.Bsiekrihnan iair, 
413. 	5/. C.Sekhar.en Neir, 

Retired, Guard lT 

5.No.1052,5, 'ocithet. 
fankurissi 
Markaral, Pa1ghat.-6'?C6. 

K.M.Kurichu, 

414 	s,. Men.cka1, Retired,, 
Driver '8', 

446:1, 
Kallingal. House, 
Paruth15u11j P.O.. 
Palghat-678 573. 

P.ReghdvePkutty, 
Sb V.PedInai,ahhfl f'461t,. 
Retired., Driver 	•pi. 
S.No, P 6977, 
Serayl, Pudussery P.O., 
PalqhHt-.-673 007, 

V 
5/o K,Senkaran Nair 
Retired,, t)river 'A1

,  
, 

.N.,P 7791, Arupuzhe 
Cheruvathur House, Peru 
Palghat-678 612. 

K.P.Krlshnan, 
Sankaran Noir, Retired.., 

Guard t8l, •S.No,6766; 
Venkatesuara Ii) em 
P.O.Pampedi, Via. Tiruvi1e1a, 
Trichur Djstrjct-690 597'.1.  

K.Vasu, S/o Kunjun.ny, 
418. 	Rtired., tze.thUnter 18t,. 

SN., • P 5301, Venkalathodi., 
Melepuréni Olavikkot P.O. 

002. 

,'4(c n,, 'S/o Rarnan, 
$l9. 	et1r 	Driver tt  
U 	SNo F '2489  

eqKakksakunnath House,, 
KakLcIrir P.O., 'NS.S.Engg, 

relgh.at-678 008. ... -PPLICANTS. 
. . ,Corit-d. I-. 

:.:.... ........ 	..•' ..:' 	. 



ö4 54 •, 
K.Selakrjahn8n Neir, 

420, 	S/o T.Govindan Nair, Driver 
8, S1No,P 7469, 

Thekkumcherod P.O., 
Vadakkum Menalern, 
vie. flttapp, Paighet Dist. 

	

I 	A.K.Ramachandr an, S/o Kannar, 
4 2 

	

1i 	Retired., Guard tAI 
S.Nr, 7192, Alengod House. 
Olavakkot, Pelght7 

K.Balan, S/o Kanrten, 
422 	Retired., Guard t 

S,ri.6121, Sri Narayenji. 
Nilayem, Alagod, 
Olavakkot P.O., Palghe- 

678 002. 

C.Krishnan, 5/0 Chupr, 
423Retired Asst, Guard. 

' S.No.6333, Kalathi1Ho:io 
AldngQde, Olavekkot P.O., 
Palghat678 002. 

ReKrishn, S.N.6767 39  
424, Asst. Guard., ramc1ar1, 

Krishna Nivas, 1'langod, 
Olavakkot P.O., Palgh. 

C.J.0091h0, S/c F.Coelho, 
425 	Ret jr. Guard t! Sri. 

S.Nr.14493, Chinnmmal Stiet, 
Noorebad, Fodanur_641 023, 
Cojrnbetore Djst. 

K.Dhanashu, 
S/u K.E11K.Gangaiya, Retired 
Driver A' S,No.P 6804, 
147/I Anthonipurem P.O. 
Suramngelam...536 005 
Salem. 

K.Mayan S/c Kandu, 	 Sl.No,405 to 427 are 
Retired...,  Guerd(B), 	 applicants in (J.t.62/93. 
S.No.1218, Kozhangottjl Hoi.se, 
Attiirked, P.O.tandhisoa Saden, 
Perur, Pelchet, 

R.Laxrnaian, 5/ 
t4a1du, Retired.?  Shunter 42e. 	iese1, S,Nc.95i4 
No.51 Keer2iker 8  Street s  
Erode_I, .. 	PIPPL ICA NTS 

fk .Contd,/ 

I 



- 	 ...- •.___. 	--c 	----- 	 •-:•- 
	

y . 	. 
,. 55 4. 

.1'. -NSerqodan, 
429. S/o Nenjappa Gounder, 

Retired. Shunter, 
Loco, S.No. F 5250, 
East Thotlipalayem, 
Door No.431,Kadachanur Uillagr 
Pal]ipalayam-C4 

V.PerumalI, 

	

430 	ienkatecamy NAIdU, 
• 

	

- 	Retired, Goods Driver, 
SNi. U 12 D.No.91 c:, 

Leighbezeer, Surémangeim 
Main Roed, Salem-s. 

\J,Kurnarasamy, S/c lelapp 

	

431 	Gounder, Retired t  Suntr3t , 
5,Nc. P 4433,  
Alarnpalaysm Post, F.rode.-6. 

S,Velappan, 5/0 Sercdo 

432. 	Gounder, Retired, Shril/ 
Locc, S.N. P4292, 7/-iI, 
Puliamarathu House, 
G.vir.danpiiayem, 
?t].aiipalayam P.C., Lrod-3.. 

P.Kolandai G,riunder, 

	

433 	3/0 Pelni- Gct,ndr, Petircd., 
Firemen t, 5.No.P 5622  

Wadáiiwdu, rodt-2. 

.Sengoda Gounder, 
5/c Ilerimuthu Gounder, 
Retired., Firemen A, 
&.No.P 5041, Ptlempa.ayam, 
Pudupelayam, Periakàdu, - 
Pallipelayàm, Erode-6. 

S.Veradharaje Muddier, 
S/o Sunder Mudaliar, 
Retired., Assistant/Diesel, 
5.No. PTJ 10158, 104/0 	. 
Rai1iay Colony, Erode-2.. 

-- 
K Se 	d'è Go u n d a 

4f S/-pK'rüpfrana Gounder, 
.7 ° 	Rt'ifred'Driver 'Ce, 

tSNd P 4 48, No16 CTy0 

	

. 	elway)tbO.nny, E:oia-2. 

\1\ R,UfliwTeffiy, S/c Ramasany Madu, 
tsst. Guard, 

'SNq.i-1G56, 35, Rajajl's Stet., 
Erode-2. 	

L...I. 
Tr1T3 

• • 111  

....Cnntd./- 



., 56 ,s 

P.N.Balekrishnan Neir, 

438 	S/a Reman Pille., Retired., 
Guard, '.No.6966, 
Ilengaleth douse, 
Nedungottor, Shoranur, 
Pj-.579 121, 

K. Nreyanan, 
S/o K.Unnaman, Retired., 
Driver'A 1  0 S.No.i925, 
Karamenna H3use. 
Vadanankurussi, P.O., 
Vedenem Rurussi, via.. 
Shoranur-1, 

fl.Chinnan, S/o Reman, 
440 	Retired,, P.sst, Guetd, 

S.No.7040, Menichithàdi Hoie, 
Nedungotur, Sh.rapur—i. 

.T.Velukutty, S/a T.Nryenarh 
Retired., DrIV9r'B', 
S.N..P ;776, Thu'vakkattij. 
House, Nèdungottcr,  
Shorenur1, Paighet Ciiic., 

K.V..Gopinethen, S/o Kumaran, 
Retired., 1tst. Guarc, 
S.Nr.15447, Kallozhi Vttathdi 
House, Peuthipr, Shorartir - 

679 121, 

Sl.No.428 to 442 are 
applicants in O..63/93 

 

 

445. 

44'. 

R.Balaraman, 
S/tD K.Rsjamannar Naidu, 
Retired., Driver tAT Special, 
S,No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.ichuthan, 
S/a Venketaranan, Retired., 
Driver tAt,  S.No.8221, 
Railway Colony, Erode. 

C.T.Heuett, S/c A.1i.Heuott, 
Retired., Driver 'A SpecIal, 
S.No. p 2942, 278—H—T'pe, 
Railway Colony, Ernde- 

6e 0O.. 

11.Challappan, 
S/c, Nuthusanp' Gounder, 
Retired, Driver'B' 
S,No.P 57742  319  
Thiruchengaodu Road, 
Pallipalayarn, Erode, .., APPLICANTS. 

,..Contd,/— 

V 
	

V 
	

WY 



K,Marirnuthu, 

44R 	
&/ Keruppanna Gounder, 
R'3tired, Driver 1P.1 , 
S.1'Jo. P 5333, No.369  
KssipalE,yarr, 
Annadural Str€et, Eroc, 

K,Pelaniappen, 
44. 	Sb 	 ci Karuppannen, fletirE., 

. 	Assistaflt Guard, 5,No.'!e5, 
9 Sedeyan Polyarn .Road. 
Sasthri Nagar, •Eiode. 

V,Ramesamy, 

450 	5/0 VeIappa Cthurdr,  
Retired., Loco Shunter,  
S.No.49191)  Pallipalayeni, 
A1ampalaj'cm,'P.O..  

P. KandaEemy, 

4511 	S/j Paramasisja Gounder, 
Retireu., 5huttr, 
S.No,P 94051  1'k..422, 
ianipa1yern, .Pel11pel.ayrr., 

Erode, 

C.Palaniappan, 
452. 	S/o ChinnathErnbi, Retired., 

Shunter, S.No,4379 9  
East Thollipalayem,. 

H. 	 S.P.B.l1il1 Colony, 
Erode. 

• F1.Dakshinamoor.thy, 
453., S/oManickam, Reti:bd., 

Driver 	S. 	o.P 95111  

Kumarameriqalani 	P.O., 
uttu 	Pln.-635 B'iI, Thuthi

?N&A*A*Dist). rnbur 

• N.Belakrishnan, 
S/n i1.Neresinihan, 	Retired., 
GLerd 	'A', 	S.No,12E1J, 
54./I 	TNHB Flat, 
Kañiiraj 	Nagar, 	south P.verje 
T-iraimiyur, 	Nadres..600 C!41 o 

• 

L : 	.Lt]ei1:appan, 
!f4'5 	.çJ.o P.e1en. Retired.,. 

( 	ecieLpard, S.No.1473, 
\ ci 	':iie. Leniii Street, 
'\\ 	astiJegr, Rail;,ja' Co1or' 
'• _ipo .J 

.... APPLICANTS 
.Contd../— 

III,:, 	 . 	.., 	. ... 	. 	..,, 	,. 	1• 	. . 	..•. 	:, 	.............• ..•••. L 	. 



.. 58 .. 

P.S.Sanjeeva Rao, 

456 F 
 Sb P.N.Servothme Rae, 
Retired, Guard 	Speci.I, 
S,1'Jo,12522, 8.30, 
Housing Unit, Periya.' Nagar, 
Erode-638 001. 

 

 

 

 

46 t1 

462. 

A.S.bdul Jabber, 
Since deceased by Legal Repr9sentetive, 
Smt.Heerajan, 67, 
Kovalarn Street, Teachers Cr11 1ny. 

ERODE - 11. 

R. Nerasirnher, 
S/o N.Rengasemy N'idu, 
Retired., Driver  
S.. P6978, Shestri Neqar 5, 
Kamaraj Street, Erode. 

R .Thengevelu, 
S/o P.Rengcserny, Ret1iii,, 
Guard tPI, S.No,109 
498, Agrahera Strset. 
Erode-638 GUI. 

K,Palnisopen, 
S/c' Kendeppa Gounder, 
Retired., DrivEr 
S.No. PTJ 10070, Dr.No.10/f'lS. 
KR-PD Road, Kerunkaran Mec1;, 
Pallipa)eyem, Erode--638 GC&. 

.J8rnef3, Sjo 3.Arn!sue' °ill.i 0  
Retired., Driver '1k' Spi.. 
S.No. p 2819 9  8/13 	e' 
Rangeth Pelayem Post, 
Erode-638 009. 

A. Karuppannan, 
S/n Appji Gounder, Retired., 
Shunter, S.No. p 5121 9  
Odapplli, Pellipelayem, 
Erode-6. 

4631 

N.Sengodan, S/o Nalla Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholliye Pelcyarn, 
Kedachanallur Post, 
Erodo-6. 

51.Nos.443 to 463 are 
applicants in O.P.64/93 

... APPLICANTS 

. . .Contd./- 



K.K.Krishna Iyer, 
454.• 	S/u K.Krihna Iyer, 

Sp Retired., Guari/A 	l, 
5No.1374S, Chembei Village 
P.O., K.ttayi, Palakkad, 
Pin 678 672.. 

Veemban, 
465. 	S/c 11.Nakeiafl, Retired., 

Lco Shunter, S.N..P 5329, 
IlullathodY House, 
Xariancic,dE,P.O 'Kotty 
Palekkad Distrist. 

C,Gangadharafl Nair, 
466., 	S/o K.Kunhan Nembiar, 

Retired., ssjstant GUa:1. 
S.Nc.1864, Lakshmi Ni'Jas, 
P.O.PuthiperiYfirem, 
Paighat, Pin-67 ?33. 

G. Per asur amen 
S/a P.Gopai Pilla!, 
Retied., Driver 'B', 
S.No,P 30671 	

NL.sb. 

Rayappafl Street, P.J. 
Thaharnefl9Bl8m, ialghat- 

678 102. 

C. Nat tyeflefl, 
S/c A,Chcncu, Retird., 
Driver 'A", S,N',.P 7479, 
'Léela Nivss' P.O. 
Puduppe±.iyetam, 
Palghat-678 733. 

.K,Raghavafl, 
/o 1.Krishnan, 
Retired., Driver 'Ps' 
Spl S.No. p 2400, 
ilullarithodi House, 
Karimgcde, P.O. 
(Kotteyi, Palghat67i 572). 

P K.Sjvasankaren, 
47. 	S/a p.C.Krishnan, Retired., 

Guard, 5.No.14108, 
phuku1angar8, 

- .OM'cNarayefla House, P.O., 
cnnui-676 642. 

S.. C h jabr am , 

471 	 :b PathY Pille5., 
Reti.rd1., Guard &.No.14117, 
Old.- Kaur Road, Lalapet. P.0., 
rr-ih.y 01st., Tamil NedL, 

r 	Pj_639 105. .. APPLICANTS 
S  •..Contd.t 



owl 

E'.No,464 to 474 	are 
1,p1Icant in 0..65/93. 

472. 

473. 

474 

4750 

476k 

477. 

4 7 

T.R.Unriikrishnen Nambiar, 
S./o Reman Nembiar, Retired., 
Guerd'B'm S.Na,9791, 
Abhilsh, Revipuram , 
1<oohi-1, 

K.V.Ssràsuathi Amme, 
1J/a Late K.Balaki'ishne flenon, 
Retired., Driver, 
5.No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth',. 

A.Kunhikrishnei 
S/a P.K.Senkaran f'!ir, 
Ret 	 d ired., 'A' Gracs ua, 
S.N..9615, Krishni lJi!iar P.O. 
Peruthiptjlli, Palqhat1 

A ,Merimuthu, 
5/. i1.Arigamuthu Naikr, 
Retired, P' Spi., 
5,No. P 3574, 10, 
Dhenalakshmi Illan', 
Kumaran Street, 
Kavungal Paleysm, Eodo—, 

M,Natesen, 
5/a  (luthusamy Gounder, 
Retired, Driver 'A' SpI.. 
S.N.. P 43691  P.C. 1612, 
I,C.Poltce Quarters, 
Dhanzdndhiri 
Pondicherry. 

G..K.Abdul Sathat, 
5/a  G.Khader Badsha Sehib, 
Retired Guard I AI Spi. 
S.N.. 11786, 17 Syed 
alal Khan Street, Fort, 

Salem, Pin 636 001, 

R R amasamy, 
S/.ChinnakesaVafl, Retired*, 
Driver 100 5,No. 3/Ivi  1297, 
176, MendBpe Veethi, 
Erode—i. 

rLlbrahim Khan, 
S/c E. Ilohamed Khan, 
Retir'd., Driver EAt, 

S.N.. P 3028, L 249, 
Shamshad Manz5.i, Perear Neçar, 
Er.de-1, 0S APPLiCANTS 

Cotd./ 



'S 	 1•..,'- 	•z 

4, 

L.f1arudappan 
S/a L:kshmanElri, Retired., 	" 
Diesel hunter,Sdo.V8'5, 
93, Thiru V.K.street; 
Kol1ampaleyam,Erode-2 

481, G.David,.$/a. D.Gabriel, 
4 	 Retired., Driver tF 1  grade, 

SNo•. P 229 0  223, 
Sesthri Nager, Sadan 
Palayem Road, Erode -2. 

C.Subrananian, 
S/o P Cninnepperi, 
Retired., Guard tht, 

v 	 Spi., S.No, 12327, Plot 31. 
16th Avepue, Qan6 N39, 
'Ambethur, 1iadra-600 03. 

C.Arokiasarny, 
Sb P.Chinnappan, Petird. ?  
Driv3r '' S.Nc. P 295, 
D.No.?7, New Street, 
Eroe-1. 

x.ralaniappa!T, 
S/e Kappa C-uuniRr, 
Retired., Driver 
S.Nr. P 7882. 
Plave Gounder Kêdu, 
Manianr, Salem—ID. 

C'.Rengasamy, 
S/e R.Chlnneserny 
Retired., Driver A' Spi. 
S.N,. P 2831, 32 9  
Ghotsethottem, tJdumalpet, 
Pjn-642 126. 

S.Pbdul Kareem, 
S/c Sheik Jamaludeen, 
Retired., Driver IA! 

S.No. P 2851  30 Burrah 
Sahile Street, 'Mount Road,, 
Madras-2. 	 -. 

R..ft.Govind.arejalu, 
"a/'R.,Narayenasamy Naidu, 

,.''là 	Driver 	Spl. 
,ç•s'/ S.N p 	466I, 51 Ncrth St:'e, 
/10 ( 	 Kunibakonam, 

( 	P-i:6 12 	0'3. 
.1  

1. 
'.

ij  
Rajama'kam, ic 

1 B', 
1.k31051  D.Nc.6, 

"S'a's,tthri Nagar;  Pillayer Koil 
Street, Erode. 

- 

10 Nô.475 to. 487 are 
applicants in 0.1.66/93. 

APPLICANTS. 
r' 	L. . 	'- . 



i. 49' 

L 	LL 

. 62 .. 

489. 1 Kannnl, 
W 1r je KSinoodan 
Retired.,

'
Driver 'P. Spi. 

S.No, p 68269  
Maligai Natesen Stores, 
N3dar [Viedu, Poonthurai Road, 
Erode. 

A.:pyalakshmi, 
I,'o Late P.ngamuthu, 
Retired., Drive' 
S.No.P 2904 9  Nc.27. 
Pilli.yar Koil Streft, 
Sangliandapuram, 
Tiruchiieppalli. 

G.Phileridem, 
UIo Late T.GOVjfld3i, R1rc. 9  

Driver tAI Spi., 	,ri0r 4E5, 
No74, Uandikarenthottam, 
Kol]ampalayaITi, E1cOe-2. 

R.aya, U/n Late V. 
Ramalingarr, Retired., 
Driver ' 	Spi., 
S.N. P 37891  ED 2E 
tHI Type, Railway Colony, 
Erode. 

Dh analakshmi, 
U/n Late 	K.Svapi<', 
Retired., Driver 
Spi. S. No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode. 

492 

493 

49 

Parvathi Sakthivel, 
U/n Late M. Sakthiiel, Retired.,, 
Diesel Assistont t  
S,No. J/M 648 2  422 H 
Railway Colony, Erode. 

Nallammal, 
U/n Late C.Tholasieppefl, 
Retired., Driver tCt, 
S.No. p 6579., 291  
Kumaran Street, 
Kollampalayatn, Erode, 

K, Lakshmi, 
U/n Late K.Raja, Rtired, 
Driver 'C',  
212 F Railway Colony,. 
Erode, 

... APPLICANTS. 
.. .Contd./— 



-- 
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Sampoornam, 
W'/o Late Prumugherri, 
Retired., Driver 'At, 

J/M 818 0 
ED 194 D. Railway Colony, 
Erode. 

S.Geeja Bal 
W/o tate M.anesan, 
Driver IAI Spi., 
S.No. p 2894, D.N.16, 
Lenin Street Church Ner.., 
Railway Colony P.?.., 
Erode, 

499. Pappa, 
W )/1 Late K.Kcishnan, 

I Rekired., Driver 
S,No. p 7950 
flooppaner Street, 
Old Süremangalttn, 
Sqlem--~ 636 005, 

P.M.Afoki8emy, 
S/c R.Muthu, Retii:od., 
Driver .14 1 Spi., 
S.,Nc, p 1718, No,752, 
5th flein,8th Cross,.. 
u1.C..Layouf, Vijayanear, 
Bangelnre-40. 

•N..flarappa Dasary, 
S/c Naren' Dasary ,  
Cetired., Driver 1 8 1 , 
S:::Nd.P 0083.9 V3/48, 
Peria kiec4 agampatti, 
VIe., Danishpet R..S., 
0ma.ur T.K., Salem District. 

:.1c1.88 to 499 are 
ppLcnt in O.A.67/93, 

502. Pushp.avalli, 
J/o Late V.R.Veiumv; Retired., 
Diesel Assistant, 

jiri 12429 D.No.641 
Vavooce Street, 
Kollampalayem,. Erode..2.. 

503,, • 
/ 'Sf'kS.,idha1ajmu,hu, 
'. 	

ft cRet.'red. Driver B , 
S.IJV 50.No,iF/3 
Exsvjenen Colony. 

e 	tfs'1purm, Jrruppur. 

504.k p fl UO fl , 

\'o s/o.VPat:, Refired,, 
id'FSpl, S,No. 15212, 
1J9O—SEED - Colony, 
New Fairlands, 
S61em-636 016. .. APLICANTS 

I— 
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505. A.Krishnaswamy Naidu, 
S/a N.Arurrianatha Neidu, 
Re-.±red., ipl. Grade Guard, 
S,No.14310, Kandempathy Pmt, 
S81em-636 005. 

506, P.K.Sulschane, 
W/a K..Paramsuaran, 
Retired., Driver 'C', 
S,NoP 4800, ED 397 B, 
Railway Colony P.O., 
Ercjde-2, 

507.i P.P.Raman, 
S/s A..Paththorane Iyer, 
Retired., Guard 
S,Nc.15243, Dhsna3.akshmi, 
Upstairs, Near Temple 
ubrarnanie NaQor, fieleS, 

508. K.S.Georgn, 
.5/0 K,Simpson, Retred. 
Passenger Guard, 
S.No.1341 3, Plot No.42 .-
House, N..157 A, 

Selem-.636 005. 

509, R,Venketewarerr, 
.5/o N.,RRmHrirtharI1, Feirud, 
Guard 'A", 5,No. 1.5850. 
5/137, Ardhk 	N: 
Jagirmmapalayam P.O., 
Salem-S. 

511. C,ongia Gownder, 
57° Chinnappa Gounder, 
Retired., L.cc Shunter, 
S.N.u. P 4374, Peria Mottur, 
JagirAmmapalayem P.O., 
Salem-2. 

511. K.S.Somasundaram, 
S/o K,K.Subha Rathinem Iyer, 
Retired [uard '' Spit  
S.Nu.6711, No,75, 
Uinayakar Koil 3rd 	reet, 
Moolapalayem, Erode-2. 

512.1 Oulia, W/o Late S.Baggyearny, 
Retired. Driver 	p.. 
S.1!a.P 3261, 3/1 South Ukked€m)  
Co I mba tore., 

513. K.Kandasarny, S/a Keii'pparner, 
Retireà., Pssistent Guard, 
5.No.1610 3, Odsjkjr,athuputhur, 
Remedevam P.O., Ramedevan Ulilage, 
vla,Kandanpalayain, Narnakkal Taluk, 
Salem District. APPLICANTS 

.Contd,/- 
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S.Kosslaj Chandra, 
U/n T.S.Swominathan (ito), 
Retired., Guard 'A' Spi.', 
S.No.7619, ED 353 A, 
RailuyCo1oriy P.O., 
Erode-2. 

.P.Alamelu, 
U/n Late M.Palaniappari, 
Retired., Driver 'A' 
Spi. S.No,P 2893, B 1 
JeevaNcir, RenQampe'avaJr ;  
Erode—a. 

516.. C.V.Naraysnan, 
/o C.'J.Krishnah, fletired., 

Guard 	.S.No.3283, 
1ythri, South 3azar, 
Payyenrur. 

517. Smt. R.K.Parvthi, 
Wfo Late K.S.Rangasat'. 
Retired., Guard 'A' pL 
S,No. A 1124, Elayo 4;ree, 
Subramanici Nger, Salem. 

51;. lJ.Regupathy, 
S/c S.Vejiravel, Retired., 

: Driver 	Spi,, C14, 
Kannan Naar, V.0.C.NRQCr 
Post, Thnjavir-613 007, 

519., R.ahabcokhafl, 
S/c A,Rehimankhan, Retired., 
Driver 
5.No,P 3053, No.82, 
Rangaiagar, Surarnangalam, 
Salem—S. 

520, M.Chinnu, &/o M.Mechery, 
Retired., Driver 'P.' 
S.Nc, p 2815, [L.No.26, 
.6th Dherma Nagar, 
Surarnangalarn, Seiern-5. 

521. A.Abdul Uahab, 
S/c S.M.Abdul.Azeez, 
Retired., Driver 'A' Spi., 

/\. 	S;:rto.P 3691, No.101, 

/ 	. 	Kenned.y Neger, 
H1h.iey8 Nagér Ro&d, 

,. Suram6nq2là,SBlern, 
Pi-636 005. 

\ 	\522.. K.Yu'sUf ,A1i, 
\ 	- S/o',Khader I1ohiden, Ret2.reri., 

'A', S.No,P 2115, 
32- Nehru Street, Old 
Suramangelam, Selem-66 0054  

:iNo.500 to 517 are 
ppiicntsiri 0.A.68/93 

4. . .IP.PPLICA1JTS 
..Cotd./— 



H..66.s. 

523. fLRamasarny, 
5/o IunU8amy R,etjréd.,. 
Shunter(Loco5, S.NS.PTJ 101196, 

Peryar Stfeet. Old 
Surarnengalam, Salem-5. 

524, K.PalanI, S/a K1endei, 
Retired-%, Loco Shunter, 
S,No,P 5256, 5/8 
nna Nagar,. Jagir Arnmapaleyam1  

P.O., Selem-636 302. 

K.Govindaseny, 
Sb  KervJasamy Neicker, 
Retired., Loco 
PB?, S,NO.P 9477, 
D,Nm.21, Dhermanerr 
3rd Street, Selem-. 

K.Ramskrishnan, S/c PKupç, 
Retired., Drijer 	sr:L•, 
SNb,P 2164, /850  
Lekshumi 111am, Jir 
mmapa1ayam P.O., ei-2. 

M.nnamali, 5/0 . fl'ithu, 

52" 	Retired., Dr.ver 
' S.No. p 5192, P't •'4 

Pariya Street Old' 
Suramancelarn. 52lem-5 

Perlannan 5. 0  
528 	Sto $:eraryan, 

First. Fireman, S.No.P 745 1  
15, r±isthn:an tr 
So1inlalIam, Salem-5, 

P,Subr-&nani, 
S/0 Peleni Gounder, Retireth, 

529. Lo01:5,-hunter tBt, 
StJ&, p 7455  ri11t Street, 
Solempallam, Salem-5. 

N.rumugam, 5/. Marappa Gonder, 

530 	Retired., Shunter 'B', 
S,No..P 8078,A/65 Keel Stroet, 
riyagound3r Patti,. 

Fiuremanqalam P.O.., Salen-5. 

M.Chellakannu, 
531. S/o Muhusamy, Retired., 

Loco Shunter 1B', 
S.No,P 7946, B 39;  back if 
the Ram Theote, 
5uramêrge1am, 
Salem-S. • 	

• 

... APPLICAIJT5 
,Cotd,/- 

I 
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532 	
P.Jaganathen, 
S/o R.D.Ponniye, Retired 
Driver 'A', S.No.5551, 
D.No.50, Iluniappan Street, 
Kichipeleysm P.O., 
Salem- 5. 

A.Perumal, 
S/c B.Hanumari, Retired., 
Loco Shunter.  18?, 
S,No, P 80791  131 A, 
R 9iiuy Colony, 3i3 
Sl em-S. 

R .A.mrresi, 
S/c K.Raman, Retiic1., 
Driver 'A' Spl. 
S.No. PTJ 10057, D,No.81, 
A Masque Street, 
Old Suramanqelarn, Sa1er 
Pi-636 C05. 

V. Kendasuamy, 
535, 	5/0 Vellalys Goundr 

Reti"ed., Asstt. IUerJ;  
S.No.7246, Thir'jmagal S'cret, 
D.No.13'., Bcdinaick3n Pitt-, 
Sale m- 5. 

Ye sod a, 
536. 	wI. Lece T.S.Srjpivepr, 

Retired. Driver tAt  5p1 
S,No. P 1846, 10 Nehru Street. 
Old Suraangaini, eiGm-. 

3anaki Thailammal, 
537• 	/o Late A Arjunen, Retired., 

Driver 'B',S,No.P 3080, 
4/248 A, Bharathi Nagar, 
Ja9ir Ammapaiayam P.O., 
Salem-2. 

P.V.Pachamuthu, 
5f0 P.Uelusamy, Ptired., 
Guard 'A' Spi.,  S.Ns.1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

Erjde-2. 

t .ELtiihnoly, 
S/o 	.Gilho.ly, Retired, 
tJrivé 110 Spi., 
S.No. F 2903, 36, 
Praivet€Tah, AlaQapL.rrn, 
Salem-i 6. 

R.VenkEitesen, 
s/a P.f1.Rengasary, Retired., 
Driver TA' Spi., S.I'o. P 3052, 
Pl.t Nn,8/2, lind Cross Street, 
?rithi,ipskkam, Ambathor, 
.Iadras-53. 

4 NrL,518 to 537 are 
applicants in O... 
No.69/93. 

... APPLICANTS 
...Contd. I— 
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. 	6I... 

I R,Thirumalai, 

541. 	Re'resented by Lokanayaki. 
as Guardian, 
S/a R.Rengasamy Naldu 
Retired., Driver tAt Apl e  
S.Nu.. P 28641  2 A North 
\iellaiai Street, 
Pendemagaiem, WorivEir, 
T.ruchy-620 003. 

- I 

I M.Rnthony, 
5420 	S/m •L.Iiethaiaimuthu 

Retired., Driver fAi 
Spi. S.No.30309  Nu 510, 
Netaji Road, Marapaian. 
Erode-2. 

S.avarineyaqarn F., 
S/c, Frok1arn, Recited.. 
Assi6taflt Guard, 
S.Nf. 71222  West 
1 ar 1. a nat h a pu rem, 
Didiga1-6. 

S1.-'a,F36 to 53 are applicants 
i 

V..Achutharl Nair, 
I 5/i\P.Narsyenerl fJai, 

	

544• 	RetIred Guard fAl Special, 
S.tio.7628. 5/1584 tAnugrphl, 
P.sokapurarn, Calist-673 C1. 

T,KurtMrsri. 
S/. Nar-ayenan Nambiar, 

	

545• 	Retired., Guard 1 6 1  
S,N..6302, Kuttiyil House, 
P.0.1e1edj-673 522. 

	

- . • 	1'l.Visuanathert, 
546. 5/0 K.BElakrishnan Nair, 

Retired., Guard tAt Spi. 
&,No.151641  H1No.1/45991  

"Asuathj East Nadakavu, 
I Caljcut-6. 

T.P.Padmanabhan Nair, 
547. 1 5/c T.V.Appu Nair, Retired., 

Guard 'Re, 5.Nc..1937, 
Usha riafldir, P.0.f1ankavu, 
Calicut '573 007. 

K.Krihnankutty Ni-., 
&/o Unnichathan Nair, 
Retired., GiTard '8', 
S.Ns.1502, Vadakkeyii Hou, 
P.O. .I.E.<unramanca16m, 
Cal icut, ..• APPLICArM 

. .Contd.1 /- 

e 



V.Reheven Nair, 

549. 	S,t. GVinden Nair, 
Retired., Brekesmen, 
&.Nc.3024, RB9hEVB Nives, 
Chiremangelm, P.O.Neiuve, 
Pareppenangadi, Ilalebar, 

U. K. Bhe sker en, 
5/o U.K.'Jeiu, Recired., 
Guard 55n. 'Ps' Spi,, 5.No.'16', 
(Jrpekendy House, P.C.TZhL' 

—6'6 3[2. 

K.0 .C"vindei, Nair, 
5 /9 .:C.Rarnan Nair, RetrEc,. 
Driver 'Bt, 5.!..11B6, 
Edeveth House, 
P.O.ThaiEkulathur, 
Cal icut - 673 317, 

K.fhendukutty, 
S/o K.C'nekku Retir6d. 1  
Asst.Guaicf, 
Koyimekandy Hcusc, 
P.O.Elathur, Cel1Lu.— 

?3 3u:. 

.Subrc.rrrrtan, 
S/O PJucien, Hetlrei., 
Guard 'A' SE N., GP '.688, 
lanian huucE, 
Ne8r Water Tenk, 
P.O.PuItiiyaLe, 

673 C04. 

K. K.Parae sweran Nair, 

	

554,, 	S/a P. K. Ewaren Nir, 
Retirea., Brakesrnen, 
5.Nn.1466, Kulange:, 
P.OeLakkidi, Pelgh. 

A.Achuthan, 

	

555. 	.5/c N.Koudan Nair. 
I"t Retired., Guard 

5.Nc. V 144, Sreveisan, 
Menkera P.O., Peghet - 

67$ 613. 

Jec3l, 

51.No,544 to 555 are 
applicants in O.F.71/93. 

LteC.Solsmcn, Rcie1., 
Firernen3 :S.No,P t819. 

Sunethpathi Nail. Fca, 
- Erode7635 009. 
\fr 

'S . ?PPLJCfNTS. 
.5 .Contd./— 



70 •: 

. K.thep.pan, 
S/c Kelieppa Counder, 

557 	Retired Shunter 'B', 
S.No.P 6453, 0. No.110 
Prupr,u males neer, 
paipess, Road, 
Poondürei Road, 
E:oe-.2. 	 I: 

• 	
i1.Zu.1ekhebiç 

5511u/s Late S..SydAn9nc', 
.Retired, Driver tB', 
5,No.PiJ 1012E, •L.288, 
Periyr Negar, Hino 
Erode-636 Din • 

S.runaca1ern, 
55... S/c A Sub1e P1181, 

*Retired., TGuard 
SpL S..No,8995, 
New Street Lane, 
Tr.chirepelly, 	 0O... 

• 	N.P.Vaitvclu, 	 S  
560 	Sjs..nnt,spny. 

Driver B', .Nc,Vf7 
Nc.tchipeieyern, L.Puthur(P.O.s 
Erode-638 002, 

• 	C7asupethy, 

561 	T;Chinnesamy Desiker, 
. 

 Retired., Guard r,fs, 

S.No,12152, 73, Kosemada Stre2t, 
Tiruvennernelal P.JI, 
Tirüvannemelei, NJ..District, 

S 

Pjn-606 601. 

1i.H.Abdulrahjmen, 	S 

562 	S/r Mahammeci Huss8in, 
Retired., Driver ', 
S.No,P 2294, flenr,erkulzrn, 
Near Indian Oviias Bank, 
Tlruchireppelly.-620 020. 

K.Netchimuthu, 
563,. 	S/o Keruppan, Retired., 

ssistent Guard, 
&.No,7118, Perlesømy House, 
Pelérnepuram, Five, Reoá, 
Karur, Tiruchy 01st. 

m.V.Peulrej, 
/ 	.5/c rn.vedheneyajem, 

Guard 	(Retired), 
S.No,13856, ArLl 111am, 
Ii?, Ceuvery Naçer, 
Kulitelal, Tiruchy-339104. S • S APPLIcATS 



!l,Thangeraj, 
57,I0 C. 11 en ic kern, Re t ire d 

Pi&el Assistant, 
9 SV,A 	riammankoil SLet, 

/ 	5L\6 36 0059  

?J/S Iaë 
'4 	Guar 00  . 

\\ 	nn!c# aiem-', /1 

na1, 
P.1urugasan, etizod., 

1, S.No.16321, 46, 
eet, Old Suramarigalam, 

PLJC.NTS. 
b' 

11 .. 71 .. 

K.M .Devanathar, 
Sb P.Meenakshisundaram, 

	

565, 	Retired., Guard 'P' Spi., 
S.No,10438, No.222, 
Lenin Street, Railway Colony 
P.O., Erodo-2. 

..John 

	

566. 	5/0 A.Lemjnethe Piilai, 
Retired., Guard ¶pl., 
S.No.14326, No.25, 
5th CrDss, Per3rnasip11 
Lelgudi, Tiichy Distiit 

pin-621 6i. 

	

- 	\J.Srinivasen, 

56 S./o R.Uenkatrame IY3I.e 
Retired Guard 'A' Spi. 
S.No,9456, No,18, 
Dr.Ambedkar Road, 
Bhuvanesueri Nacr, 
C. imbatorc 

- 	V.Tlarirnuthu, 

	

568. 	S/o Venkattdcnslam T., 
Retired., Driver F', 
S.NrP 40, Kalilkedu, 
Omelur Prst, Salem Dist.rit. 

E.Periesamy, S/o E1lappn. 

5619. Retired.. Psst. Guard. 
S,No.7545, AvinEishi, 
Coimbetore District. 

K.Ragothame Ra..., 

	

5700 	S/o X.Kupu Rao, Retired., 
Guard 'A', S.N.106941, 

P1st No.8G, Flat Nc.3, 
Kalyan Nager, Saniiva'fleddy 
Nagar P.O., Hyderabad-500 038. 

K.V .Mohan, 
571. 	/0 P.KVarathare.alu 

Retired., Driver A t 	l• 
S.No.PTJ 10372 1:9/B, 
flariammankóil treet, 
Salem, Pin-636 005. 

5l.No4 556 to 570 are 
applicants in 0.I.72/93. 



K.H.Rahima, 
U/rn Late C.Naqesundere, 
Retlt'ed Diesel Assistant 
S.No.J/fvl 497, 30, Nehrutrcet, 
Old Sjramanelam, Salem—S. 

K'ishnernmel, - 
U/0 Late Konthan, 
Retired,, ssistant quard, 
5,No.605, D.No,5, f1eeeh 
5trec3t, Old Surannçal, 
Salem-5. 

C at Be re tie 
W/o Late D.K.Pote:, 
Retired., Driver ip.t 

Special, S.No..P 1796, 
130 A Fnthoniapuramp 
Suramangalem, Salem, 

N. C.palasamy, 
5/s JareyeflaSamy R.ju1 

Retired., Guard, 
5.No.130flE', H6338 1 
Hnisin6 Unit, nnaag', 
Trichy-620 01. 

578. 

57901  

N. Kuppr., 
S/c Nercyana Naiker, 
Retired,, Fireman, 
5.No. 94291  

Siv.athpuram P.O., 
Salem, Cin.636 30.. 

6vindamrne1 
W/o  Late K.Arumugarn, 
Retired., II Firerrirn, 
S 0 No. PTJ 17449, 
mmapelayam, salem. 

Sl.N..571 to 579 are 
applicants in 0..73/93 

PiarayeO Fmme1, 
Wjo Late R.Thangamuthu, 
Retired., Driver tBt Grade, 
S.No, p 9437 60 Z, 33f, 
S.K.C.RWed, Erode-638 Cog. 

581 

Ko us lye, 
U/n Late C,Ponnusamy, 
Retired,, Guard 
Spi. S.No,15313, 30, 
LIC Négar, .iepelaym Pit? 
Erode-20 

. . 1APPLICPNTS. 

,Contd.I— 



..73.. 

E,Rameri, Sb ..sami 
Retired.,Driver tC, 

.52. 	S.No. P4242, Edethottethil 
House., c'.O,Kadalindi NBosram. 
f1a1apuram Distict, 
Pin-676 312, Kerala. 

K,Ramen,5/s Chnu, 
53 	Hetirbd,, First Firornan, 

S.No. P 7147, Vakeeri 
1eethe1 House, P.0-, 
Palath, (via)Kakkodi, 
Pin — 673 611, 

(lr8.8.Sarojini,tj/0  Lat 1:' 1 ,K.6;dicchc1am 
;54 	23 lidd1e Street, 

Cld Nidamengaia, 	 Zi1..No,580 to 584 are 
Nidemarigalam r...o. 	 pp1ic3nts in 0J.74/93. 

L.Va8udeva, Nair, 
S/s N,Gopelan N€1ir, Ret471 
Guard *hl  S.Nn.7319 
Soha1eyam', C/c Statien  

J1aster, Janiyamha1ai P.11, 
a1u'ar District, 

Pin — 679 339. 

Fv1.Kutty iIa1u, 

586 	
S/ID L'te Pi.R.Senkaran, 
Retired.,, Drivo., 
SNo.5707, Iladathil House, 
Erernr!i1dm Vcyal, P.O. 
Prakkinar, Kozhikode, 
Pin 	02.8 (Stpff 	137'3 

1.5chuthari Nair, 
5&7. 	S/a m,Krishnan Nair, 

Retired., Guard 'F', 
Kariyatkuni House,' 
Narakode, P.U.Keezhariyoor, 

- 	Kozhikode — 673 324. 

K.N.ankunni Menon, 
5. 	S/o V.Iladhava Menon, 

Retired., Driver 
S,Np. 6966, Rohini'Yihar, 
P.,Chottipadi, Pin-676 319, 
Parappananaadi, Malapurern 

District. 

Pperli 
/PRnen, Retired., 

F1retn\'', SNo.P 5177, 
,Pskav'fth House, 

,, ur 
' 	Ea1iccjt-./, 

\. 

51,No,585 to 588 are 
apD1.icants in 0J.75/93. 

.. •PPPLICMJTS. 
,Contd./- 



o.591 & 592 are applicants 
in tY.fi.7.7/93. 

I, 74 IS 

U/a Lt.e .f1.Theflen,. 	
&I.590 are applicants 

Retired., :L000Shunter, 	• 1r' øJ.'6/93. 

S 4 NtP 81430 • 

tdhikarimanatnai. House 	. 
.P.O.hriyallur 67 

C.K.Velsyudhan, 
etired., Shuntsr/L.HTh, 

1.uzhi-thottu Pererithi, 
Est cfçemethori Fkced, 
Cochin 1. 

590.. 

591. 

5g•3•  

594. 

Pf1.Kumaran, 
Retired., Driver, 
Southern Railway, 
Puzhekkal House s  
Mudeppalàre, (Via) 
lathure, Paighet District.. 

M.Noses, 
R.tireri  
ListhaiCollege, 
Nemrnet.h Vayei., 
.Pattath3tiam, Qrjjj,eij1 

V,riitiah, 
Rotiro,, Driver lBt/QLN. 
Karmaleyct, 
Pattathériam, Quilon. 

595, 

P.flercita 
tt/o Late hri Dominic Sebistieri, 
Retired., Drjvei A '/(L., 
Pathan Paramba, 
Near Tr3nspnrt Office, 
Quilon 

N • K.Genesafl, 
S/s M.N.Krishnemorthy, 
29, Ramanujam Street, 
Kell'jkuzhi, Tricy••2C, 
Retired Guard/Special Gra, 
Southern Railway. 

Sl.N0.593 to 595 are 
applicants In O.F.78/3. 

 

597. 

59 p. 

.m,S.Thangepraasem, 
S/ô Nichel, 2 k74—B 
First Street, 	. 
Pinnai Nager, Malligaipurern, 
Trichy-1., Retiredrivs! 
Grade, Southerr. Railway. 

LI,Vincent, 
Sb 	.JFimbrfise, 
27, Ponnt.hottam, 
KernCte Town, Tri.chy, 
Retired Guard/Special h rede, 

ySuthern Railway. PPLICANTS. 



V,Subrarnenian 
59 	5/c E."enketraman, 

21, Thondaman Colony, 
Met3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
z..Re1lway. 

,Fntony, 

	

600. 	5/0 Sovrimuthu Pillaj, 
41 1  f1115.ypurani, 
Main Read, Trichy-1. 
Retired., Shunter 1 61  C:e, 
Southern Railway. 

R.Gopalan, 

601 	Sb D.Rarnachandr8n 5  

	

' 	125, 11riemrnr Koil Siet, 
Pcnmalipatty, ioadn Rocc, 
Trichy-4. Retired. 
Pdssenger Guard, 5outhrn 
Railway. 

1.K.Srinivas3n, 

	

662 	/o T.V.Krishnsrny, 
131, East Chittra Street, 
rirehgam P.O., Trichy, 
Retired Guad/.ec 1i 
Grade, Southern Railway. 

R,kagarsamy,  

	

63 	Sb RengeEamv Naicu, 
328/89  Railway C01011y 9  

Trichy-20, Retired L*co 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division.). 

11. Isaac Chelliah, 
5/0 S.flanuel (late), 
Reti"ed '' Giede, Guard, 
Southern Railway, 19, 
Keela Kssa Street, 
8eemanagar, Trichy-1- 

S.11.Kesim, 
5/0 Sheik Ilasthan, 
9/B/17—E, •innamthar 
Thoppu, Tennur Post, 
Tri.chy-179  Retired Driver, 
AGrade, Southern fli1way. 

( Re4d 
e( 	thernt 

• (C. 
H\ 	 j: 

¼. 	• 

.\ 

5/0 Nage  
-Bazaar - Strestj  
Trichy-1 7, 
er/B Ge.de, 
iway. ••. APPLICANTS 

.Contd./— 

/ 

I 
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607, 

608. 

GO!. 

&1 ¶,• 

612.. 

64. 

... 76... 

E.Abdul Razak, 
S/o 1iohmedEsuf'f, 	. 	 . . 
551  Ilcolakollai Street, 
Tenn'jr Poet, Trichy-17, 
Retired Shunter 	Grade, 
Southern Railway. 	. 

I•  Innasimuthu, 	.. 	 . 	 . .. 	. 
:5/a Inresimuthu, 	 . 
Kalkothenur Ville 	 . 
Purothavkudi Post-621 3' 
Ilnge KLchl, Trichy5t:i-t . 
Retired Driver! B 1;rèda 	 : 
Southern Rai10ay. 	 - 	 .. . . 

S.Ruben Gregory, . 	. 
S/u D,T.AaSudarer1  P11 	 . . 	. 	. 	. . 	. 	. . 
5/A, Conv3nt Rjad 
Contonement, Trichv-i 	 . . . . 
Retired Guard/Spec: G ra de , . 	. 
Southern Railway. 	.1 . 	 . 	 . 

.11.Kareem Beig, 
S/o V..unveer Beig, 	. 	. 
'Np.13, Perisione.Stet, 	, 
'K4apet,. Trlchy-1, 	. 	. 	. 	. 
Retired,Guard/A Grade, 	. 	 . . 

outhern Railway. . 	. 	. 	. 

?.Aritonisamy, 	 . 	 . . 
Sfo S,Doraiserni Pilli, 
'7-B;, 1st Street, . 	 . . 
DaratmpE, 	: 	 . 	. 
THchy-.1. Oetired Uriver, 	 . 
B Grade, Southern Railway. 	. 

T.R.sEthirajen., 	 . . 	. 
S/a .Thruvenged'ethan . 	. 	 . 	. 
53, North ChIthreStreet, 	 . 
Srireng.em, TrIchy-.15, 	.' 	. 
Retired Passenger Guard,,. 	. 
Southern Reilwe....  

K.'A.Ra'ghavasinihan,.. 	': 	
. 	... . 	. 	 . 	. . 

'Sb C.Arinthacharier 	. 	 . 	. . 	.. . 
'•1, South Oevj Street 	. 
Rengenegar, .Srirahgahi, 	. 	. 	.. . 
TriOhy-6, Retired Gurd/ 
A Grade, Southern REilWay, 	 . 

.S.t'lurugesan,  
Sb K.Subremaran, 
Plot No.5, Thaiman.evbi Str'et,  
Iyyappa N.ager, Trichy-21.  
Retired Passenge: Gu.rd, 	' 	 . 	. 	.... ...' . . 
S..jthern Railway. 	'I 	. 	 •. a APPLICANT'S. - 

Y 	. 	 . 	 . 

I 



S. 77 I. 

R , Uiswanathan, 
.5/. N.R.Redhekrishnen, 

615. 	5-.t, Seatha Street, 
Ba1.ajiNive,s, Ayyppe NspFir, 
Triciy-21., Retired G.uard/ 
Speciai Grade, Southern 
Railway. 

Gerald Edward Rodriqjes, 
Sle Geiald tdwrd, 
24,/A Ardhi Bhgucri StreoL, 
Tedrel 'iager, 
K.K.Nae: r'st, 
Trichy-.21. 

R,Rengasamy, 

617. 	/p Ramesemy Kavander, 
62, Railway Clony, 
Bells Ground, 
Trichy-1., Ret..red, 
Shunter B Grade,. 
Southern Raiiwey. 

P.Rarnan, S/O Pitct;si, 

61. 	118, P5rjq Melo.perai, 
Trichy-1. Retired. 
fireman/AGraie, 
Southern Railway. 

£.SethuramHn, 
5/o Gopelsarny t\Iaidu, 
Craufcd Ri1wy Ciiny1 
Trichy-20, Retired 
Driver/a' Grade, Soviherr 
Railway. 

S.Thangeraj, 
S/s il.Sebastian, 

62 	5/24, Thirunagar, 
Psiimalai, Trichy-4. 
Retired. Shunter/3 Graoe, 
Southern Railway. 

D.Devadoss Alfredf 
621. 	5/0 A.P.Devesirvetham Pil1a., 

13.7, 1uthuraja Street, 
'Iludaliar Chatram, Trichy-i. 
Retired Guard/Passenger, 
Southern Railway. 

S .&njs nis any, 
622.>T./oevi Nidu, 

(
- 	 ThenarPant Cul5ny, 

4~ 	- 	e4 	*V" 

LOeF ;1 

0•SS APPLICANTS 
.. .Contd./- 



j SKrishnen, 
S/c T.E.Sererigapani Naidu, 

	

623, 	61 t-'grvethi mmn Kciil Street, 
Srirangem, Trichy-69  
Reti'ed Guerd/ special Grade, 
Southern Railway. 

T.V.NagarIath3fl, 

24 	
136 9  Nc)rth Chithirai 
St:eet;  Srjangam, 
T7ichy-6 Retired. 
Guard/h apecial Grad 
Southern Railway. 

R.Naray8nasamy, 

	

625 	
187,. Chitrai Street, 
Sr 4.rangam, Trichy-6 
Retired -Uuerd/B Grade, 
Southern Railway. 

K.N.Subramani8fl, 

	

626. 	
North Chithiei Sree 
Srirangam, Trichy-
Retired Gud"d/P'. Gtade 
Scuthern Railway. 

L,.Rangenah8n, 

621. 

 
5/o T,L6chumaflafl;  
71, Kendi Street,' 
Srir an'fl, Tr ich\'- 	•.. 

Retired L,uerd/B Gtad, 
SrUthBpp Railway. 

S.R;Yarnünachari, 
T.Rengaswamy ThathaCHi.eI, 

, LJest Uttra St±'eet, 
rirangam, Trichy-61  

Retired Guard/A grade, 
Soi:,ui'r Railway; 

S.Ieerappa, 
S/c G.Soundarara Pillal, 

.143, Ma'in Road, 
Sngiliand apu rein, 
Trichy-1. Retired Driver/ 
A Special, Southern Railway. 

A.N.Jseph, S/c A..itbrme, 

	

630 	.. Nn.18, Pottakara S€reet, 
'Palakkarai, .Trithy-1. 
Retired Guard/Pt 
Southern RailUa. 

S1A.Pidaikaiasamy, 
531, 	5/0 S,ru1. PIllai, 

26; SekkadiS.t'reet,' 
.P.alakker1, Trichy-1.. 
Ret'.ired' Guard/B, 
Southern Railway. ... 	PPLICRNTS. 

.. .Contd./- 



.1 79 

K.R eSe!vareeth 
6320. 	No.48, Palayekavil street, 	. 	 S  

Palakkeraj, Trichy 
Retired Special 
Southern Railway. 

C.entnyeemy, 

	

633 	5/. P.,Chjflfliah Udayer, 
15, Sugados Mend' Street, 
Bau Road, Trichy-2, 

D'.Syeá Jaffer, 
•SJ. Sycdhornbd. 

634, 	6, North Swakara street, 
Near Bj 
TricJ- y-8, Retired Uri1,e.r/ 
A, Southern Railway. 

V.Periyasemy, 

	

6:3L 	S/a G.Ve.ithfaljng,,  
32,•Kezapettaj Line, 
B'azaarStreet, 
Trichy-1, et1rBi Gurc; 
A, Southern Rail'y. 

V.Alagiriswamv, 

	

63, 	S/o N.S.ieerawem.i  JairJ!j, 
8, Ocetor Isc Lane, 
Sarigiliendepuram 
Trichy-11  ietirsc Gcds 
Guard, Sputhern RailLay. 

S.Abdul Subha, 	. 

	

637. 	/o She5.k Babj t. 

38, Sathyamoorthy Street, 
Sentharneerpurem, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

H.Ammér Basha, 
S/c f1d.Has59j, 23-1%, 
Varathamasemet Street, 
Sengiliandapuram, 
Trichy-1, Retired Driver/ 
?., Southern Ralway. 

D eDhariap al, 
639. 	S/c R.Ouralraju Chettiar, 

159  Kajepettal Main Road1  

Trichy-1. Retired Guarri/14, 
Soiuthe.rn Railway

out 

 

Z4 	lircuxt 
i *( 

' 

oth p  
Cola 
3 Road, 
ate, 
etired Drlver/ 

t' Railway. 
0• ,RPPLICANTS 

$intd/— 



.. Sb . 

A.Ramu, 
S/o Appevu Karukachi, 
69, New Street, 
rlkakeei, Contonement, 
Trichy-1 	Retired Driver,/ 
B, Southern Railway 

R. Kaliarnnsr thy, 
S/c K.Rarnasamy, 1, 
Kannagi Street, 
Suramiu'jui'arn, 
Trichy-20., Retired 
ShuntinQ Driver, 
Southern Railway. 

II ,D.raisamy, 
o 	S/3 V,FaruthRfluthu. 

23-C, An,na Naar, 
Subramniapuram, 
Trichy-20. Retired 
Driver/i., outh€rn 

R.1azharu1 Heq, 
S/c S,hrul Razck, 24, 
Syada Mohaned RottE: St £1 , 
Bemenaar, Tichy-1,, 
Retired Guard-a, Southern 
R ailw€y1 

A.Pr;thoy Lou!8, 
5/., C,rk1i  
911  Keels Pedayechi Street, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired GuarS/A, Southern 
Railway,, 

P.Venkatesan, 
' 	S/c C.Perucnal Naidi:, 

65, Highways Cclony, 
Subramaniapurpm, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.Ileen8kshisundarem, 
S/c N1Kuniarasamy Pillai, 
5i, Annamalei Street, 
Erode, Retired Guard-A, 
Southern Railway, 

P.rputham, S/s A.Pete', 
47-8, Annen Tileni, 
Azaá Nager, 
Surarnngalani Post 
Salem-3, etired 6river/ 

, Southern Railway 	 APPLICANTS 
Co nt.d. I- 

64 

64 

64 

64 

64 

64 

64 



K. Periesamy, 
S/a E.Kolandan, 23, 
voc Street, 
Kollarnpalayam, 
Ericle-638 002.. 
Perlyar District, 
Retired [uard/D, 
Southern Railway. 

V • Palenis amy, 
S/s NVelu Pekadi, 
10/92—C 2  Narijurdpure.n ic 
Podariuz', CoimL'atcre .Disir:L;t;  
Retired GuaT'd/A pI. 
Southern Railway. 

R.Venkatachalam, 

6510 	
/uK.Ramasamy 

117-11, tJld PaQnur, 
RamjeerNRgar Post, 
Trichy_9 Retiret. Shuntur.-
river, cuthert-  Raiy. 

S .Soisaimary, 

652 	. S/a G.Sav2riiUthu, 
5/2181  lIuthuktilam 'i.lec, 
N.Kttupatt1 Post, 
Via. Rmiee Nager, 
Tichy—Y, RetireJ  

,. Southern Railway. 

A 	,R am anaLh an, 
P9chaippa Mudal5 Strat, 

Kumbakinam, Thanjavur )istriut 
Retired Guerl/A. Southern 
Railway.. 

K.bdul iLah, 
S/o Khader Shaw Rowther 
321, Periyar street, 
ubramniapuram, 

Trichy-20 0  Retired hunter/ 
8, E&.uthern Railway. 

S..Gspalan, 
5/6 R.Zirinivasan, 
647C, Reiltiay Quarters., 
Kurhbskonam-612 001., 
Retired GUard, Southern 
R ei.luay. 

S/cf'.ntisimuthu, 
Kalkoaticor, 

ratlI. 	Post, 
ViaiEj; ancakurichi, 
lrichy District, Retir&d 
Fireman/B, Southern 
Railway. f .. APPLICANTS. 

ntd. I- 



C - 

•• 	$2 

- ,Jecnnathan, 
5/ 	.Okiyem, -11Th 	 . 

657. Savariarkoil Street 
Woraiy'r Post 	 . 

; T.richy-3 Retired 	. 	 . 

j.reman/Ap 	&euthern Railway. 
- 

Kèreem Shh, S..,bdUl 
S/. Shik Ahined, 	73, 

658. CentäI H;azar, .Tenur 	P;st 

Tr,ichy-~17j 	Retired..; 
S.pciil  

Snutnern 	R 8ilw'. 	•,.•; 	 . 	 -' 	•- 

R.:SoundarrajUlU, 	. 

Sb 	G.Raij amaflfl8r 	Naidu, 
 25, 	General 3BZZB1'  

Tennijr 	Post, 	Trii—i 	. 

Retired Guatd/R 
S.uther.Rai1LoY, 	. 	. 

R • V a jrap9rUflflal, 

 .R.arasamy 	Pi]lai., 
. 281 	Kr,ishnaPUr'afl, 

iddle Street, 
. 

S ThniavU 	Road, Tr.ichyi, 
Retireii Drivei/C, 	

. 

'S 

Scuthern Railway. 
	 . 

. 
M.lVaSUbramaflhafl, . 

661.0 S/a 	 . 

House Ne.20/C-1, 
 

• ,:, P:.nna Ngar,  
.• 	

. 	 S 

SubraméniepUram, 	. 	 . 	. 

Trichy-20, Retired Shunter! 	. 

8, 	Southern Railway. 	 . 	 . 	. 	. 

. Pmaathan, 
662 S,'o K.Ptt.hasar8thl, 	 - 

.21/3, 	Poonnaiy 	b1bfl.Y, 
. Devraya 	Nager 	. 	 . 	. 	. 	 .. 

Trichy-21, Retired fl11 
• 'Guard/.pl. Southern. 

S Railway.. 	 • 	 . 	 .. 

S.d.ahboCb All Khn, 	S 
663. 

. 	
/o 	Sher 	Ali. 	Khan, 	 . 	 . 	. 

• 16/5, Fourth Stree€, 
 

Rehganagar 	Tr.ichy-21 	- 	 •• 
.• 

Retired Pssenqe- 	CiurO; 

Southern RailWay, 

S.DEkshinamoorthY, 	
, 	 •S 	- 

- 	S-b 	K.&omasUflcarE 
664.0 17, 	E.aoliiy, 	Khajcrnaii:  

Tric.hy-23 	Retired Guard/n 	.  APPLICANTS 
- 

Southern 	eilUey. 	
... 

. 	 . 	. 	 S 	

• 	.4ontd.a-/— 
- 	

- • 



p.z 
S 

V.Krishnamurthy, 
S./m C.Venugopel R8ju, 
14, Kumaran Street, 
Ivlelakaikandarkottai, 
Trichy—li Retired 
Guard/s, outhernRaiiu8y. 

R.rna1anathan, 
S/u Rayeppa Asariyar, 
70, Krishnarnoorthy Nger, 
hater ractory Road, 
Trichy-21., Retired  
A. Southern rj1W9'i. 

T.K.Rajagopalan, 
Sb T.V.Krishnasaruy Iyonqir, 
2, First Street, K1IuuLi, 
Illupur Roed, Trichy-20 
Retired Passenger [ua, 
Southern R8i1uy. 

K.Karumbairam, 

66 	
S/i S.Kumbalingam .PiIlai, 
46—B, R.amakrishria ager 
Kalthkuzhi, Trichv-20, 
Retired Driver, Sçutherr 
Rai1saj. 

SJ 4!\,5 59 to 668 are 
911PliC3fll8 ,n  0J.79/93, 

G,iuppus*niy 

660 	S/c Covinda Asary, 
6/p.,' timynathen St'aat5  
helakalkandharkottai.. Post., 
Trichy—li;, Retired Driver! 
Al. Southern Railway5 

T.Arun8chaler, 
S/c 	 Pillal, 
5k, M'jda1iar 'street, 
wj,wr,i.vur Post, richy—., 
etiredCiiard/, 

Southern R2jluai. 

R.Krislhnasamy, 
. 	A.Rarrieserny yyangar, 
3, Srinivas Pi:1ai treet 
Near Satyah8reya Temie, 
Wet I4iiba1am, hdras - 600 033 
Retired Passenger Guard, 

Raj1uv, 
o M !N 	- 

f '- 	 Naic.er, 
7/12c 	r1rna1a1 aicke-, 

75' ccFrst St:eet, 
duqUti Vilage, 

* Zi 	atair, Trir,v 	strict., 
irernan. Gi4tfler 

APPLICANTS. 
... Contd. I- 

f 



a. •.p •• 

K.M..4bdl fajeeth, 
67 

	

	S/o K.Thangemecra. Mohiden, 
8.249, EJ.HSE.LI  Township, 
fleniet632 406, North !cct 
Distri-t, Retired Shunter, 
Southern .9ellway. 

N.Krishnasamy, 
5/u Narayenasarny Pi.11aj, 
27/3.' Sakthj Vináyoar S-t, 
Crawford, Trichy-12. 
Retired iriver/A, Sjthi.rj  
Railway. 

G.Amirthalingam, 
5/0 M.Ganapathy, 
Periyar Street, 
Kelakalkandarkcttaj, 
Trichy11 , Rtjd Diiver/A, 
Southern Railway, 

5.ndreu Sb 
Guru Illern, 3rd 5Lre ;  
E.E.Co1ony Mahaejrar, 
Viliupurar, Siuth 
D.srict,, Retirad, 	s3enE',r 
Drive:-, Southerfl Rai1wy. 

T.Rro em ,. 
5/. .Thanave1 Psari, 
25, SJnderam,pjllaj Thot.tan, 
Edainèipj. utIiuL', 
Trich,_12 9 .1  Retired Shur1te, 
S.outh6i R.ilway, 

Vl.Gsvindaraju, 

 &/o Ilutrukrjshna Naldu, 
Nathersa;alljvasai. 
Sarnyaar Thoppu, House No.37, 
TriLhy.81  Retired Shunter, 
Southern Rai1wa, 

A,Fbdu.l Raiamen 
S/c G.Abdu. Kareem, 
.6/8, Jalla. Pakkjrj Street, 

adurai Road, Trichyg, 
Retired Dr:vr/Specjx 6rad, 
Southern Ra.lway. 

K.Ra agopa , 

6GO- 	?.Krisr.nasarry Na1Ju:  
91, SIMCD 
Edarr.alajpatj Puthur, 
Sundarrn P:i9 TF.ottari, 
Trichy-.12, Fetited hu:;ter, 
SouflerI]Rajw8y, 

.. . .PPLIcryrs. 

... 1Coritd./_ 



.. 	65,. 

C.'Kuppusemy Naicker, 

61. 
S/c P1.Gengathare Naicker, 
69, 	Illenqao Street, 
Pinmaleipatty, Trichy-4.., 
Retired Shunter/B 
Southern Riluay, 

C.ndi, 	Si'. Chinnaiysn, 
612. N.Kuttappettu, 

Ramjee Nagar Post, 
Pmbedker Negar, Trichy-t, 
Retired Shunter, 	- 
Southem Railway. 

.M.Skil1, 	S/c E.1.l17  
683. 124, 	Crawford Colony, 

• Crawford, Trichy-12., 
Retired Shunter, 
Southern Raii-;ay. 

• SJbdul Karèem1  

68 4. 
s/o 	Sh'ik Ibra.hirr, 
5G/P4, Singarathrppu, 
Trichy-$, 	Retirec S:un1.er 
Driver,'R, 	Sot'the'n RLilucy. 

J.Isssc, 	S/u 	,Jsep1 
6E. 36, Raghavachary Street, 

Sembiath Post, 	PGreibur, 
Iladtas-600 011, 	Retiied 

• DDiver/Spl. Scutiern ReiIVuy. 

R.Gopalakrishnan, 

626. 5J° 	S.atlIakrish'n) 	2. 
Sethurme 'Pillaj 	o1ony, 
Trichy-20, VRetire 	Shunter, 
Southern Railway. 

PJ.Jayararnan, 
607, S/c N,K,L.Naresa Ayyar, 

9!-D,Narasimma Aihsry Colnnç', 
• 

Nanjikot.tai Road. 	Thanjavur -• 
613 001., 	Retired 	Pass.. 	2uard, 

• Southern Railway. 

RJoseph, S/o  D.Pi.Rsoi. 
688. OMD.eTiar, i-;, Vean"agn 
Q,PCittreét, Vth Line, 

Naaa8.tb1na-6il UCI, 
V 	J,Re-iir'e'd river/k SpJ.

5'cut4rji Railway. 

l•')j SyoA-.Sadeye t1ucieliA:, 
\Q-'324)dandiyar Colonj,. 

ai Njar, iJelar RaLi 
Thanjavur, Retired Cuard/

, 
 

f-Southern Reii44ay. V .. APPLICANTS. 
, .Contd,/- 
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4.Velayutham, 
S/o R.A.nnamelai, 

• 12/VI 2364, Paokkara 
Vasthe New. StrGet, 
Thenjaiur 	613 001, 
Retired Driver/A 
Southern Railway. 

R.1urugaiyen, 
Sb R.amasaniyKonar, 
tJehi-n Negar, 
Odayamarthnndapuram PcL., 

.614 706, 
Taluk, Retired Gurd/. 
Southern Railway. 

R.Gopble.krishflan, 
• 	5/s K.Ramenu~bra

ham 
arn Nidu, 

Plot No.19, 	Paisdithr 
Nagar, Via Siveji N;ar,  
Thanjavur - 1., Peti-e 
Driver/A, Southern P..iLua. 

P.Srinivasan, 
S/o .Pschaiyappa .!v1udeiiyc, 
112, R/4, 	 Str'Dt,. 
1udeliyir Cheth.trarn, 
Trichy-1, Retired Guard/A, 
Southern Railway, 

C. Kaiy8r1asunderm, 
SJo 	Gcvindarui nni:, 

Ilooppanar Street, 
mmanpetei, Vedicpu:arr 
Pi- 613 205, Thanjvur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanñlyasi, 
S/o Kesava Padayachi, 
18, K.arnper Street, 
Sentheneerpurarr, Tri.chy-. 
Retired Driver/C, 
Southern Railway.. 

K.Sankeranarayanen, 
S/o •V.Lrganathan, 
C.99/R North East Extension, 
7th Croés, Thilli,Nagar, 
Trichy-18, Retired GUard;/Sp1. 
Scuthern Rajlwv, 

S,Periyasamy, 5/c Senni, 
Doc.r No.59/9, 1udeliyar 
Chetram, r'uneeiaran Koil 
Street, Ti.ichy-1.., Retircd 
Drivr, Southern Railuay. 

 

 

6cc,. 

6!7. 

,.. APPLICANTS 
S • .Contd/- 



K.Nendegopal,. 
S/o L.KrIshr-esacny, 

699.439  
 

Brjndavan Street, 
Indira -Nagar, -LIC Colony, 
Trichy-21.00  Driver/P.Sp1, 
Retired, Southern Railway. 

1.R.Balesubramenian,  

(1 	s/ Rethinem, 16, 
North. Street, 
Tiruvaiyaru 613 204 
Retired Drver/t 
Southern Railey, 

S.Nasthan, - 
Sb R •Babu SahIb, 700. 	
Retired Passenger Drive", 
Southern Railway, 
Nenkai'a Street, Ternrir, 
Trichy-17. - 	- 

P,Gowrjsundaram 
S.Periasarny,. 105—A, 

Naniokaucem NaduSteet, 
Tlelapuaur, Tiichy-1. 4  
Retired Guard/A, 
Southurn Railway. 

1RarneOherirah, 
702 	:/° N.Thangavelu, 5,- 

S  BharethvDasen Street; 
Kilprurnpekkatr, 
Villupurarn. —605 602,-
Retired -Driver/B, 
Southern-Railway4  

r;ceriesan, 
703 	5/c:Pekri .Thev.r, 

2/257, TelukOff'lce Road, 
Thiruthuraipoondi 614 7131  

Retired Driver/A, 
outhern Reiluy. 

•Y.Art.imug8m, •S/o - Vaiyapuri, 
Pa1niyandaver Koil Street, 

704. 	I-nmolathu, Trichy •DiStfict 
Re1tfjuriter, Southern 

R ailwey. 

N
Cj .ti'me J, 

5fobdijafor ahib,- 

- 	• 	- 	-• 

lbiAailway. 

K 

S... APPLICANTS 
.Contd./-. 
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V.Velu, 

706. 
S/c Vaiyapuri, 
rrethi.yur, 	IniyanurRoad 
House No.339  Trlchy-9, 

• Retired Shunter, 
I 	 SouthernRailuay. 

&.flarimuthu, 

707 5/. N.Singera Paciayachi, 
?I/ç, 	Railway CoJ.cny;  

Kllukuzhi, Trichy-20, 
Retired 5hunter, 

• Southern Railway, 

• P,Plamundy, 

 Pelaniyaridi, 	47..t%, 
• 1udukkupatti, 

• ,udukottej Rped, 
- 

• 
Trichy-20, Ratired 'Shunei, 
Scuthe,rn Raliusy. 

T. In:nesimuthu, 
5/r, S.Thomas, 	139  

 L1 ès 	(iariyanathauran, 
Dindigul, Retired Shtntr;  
Southern Railway. 

710..I :S/o Pnruiappan, 	9/59  
11 N..CnIiny6th CrosS, 

;Trichy-20, 	Retired 	.hur,tcr. 
• :56tu1e 	Reliway, 

P 	(viuthusamy, 
711H s/o 	T.hcnar1kpvenrer. 	•I 

A8.S.Co1ny, •Purukcitiai 
Rad, Trichy-20, _Retired. . 
Shunter, :southern-Railway. 

-S.Paianiyandi, 
712, - 

S/c Sataiyan, 31/3, •• 
Palaniyandavar Koil atree.t, 
Itiamkolathur, 	Tricy.'D'istrict 
Retired:Shtinter, 	Southern 

;• 	Railway. 

• Krumugham, 
713.-.. s/c kuthian elia 	1ayndi. 

• 4193, 	Palaniyendavr.Koil 
• -'Strèet,Innatnkolathur, 

Trichy, 	Retired Shiintet, 
• Southern Rail.uy.: 

• 

7f4•  
S.'Kandaaarn', 	- 

r&/oSubbarja Gevjnrier, 
• KedhnllQr Post, 

42 	Est Thottipeleysin, 
Erod6-6 9  5Ret1rèd'Shuntirlg 

- 	
• J'r1ver, 	Southern Reiii1iey. 

-' :- 

APPLICANTS 
... Contd./- 



715, V.Thireeii,  
S/U Vefl1(etDhP1thfl, 
136, 	R.i1.S.Colony, 
Nnjeekbtt?i Rod 
Trichy - 6, 	Retired tirivt3r/; 

• I.Speciel, Southern Rilw'V, 

716. .G.Rouse, 	5/0 Smue1 Rousa,- 
35l 	Kenadi Street, 
Subrernerdepurem, 

• irichy 	0,Retired Shunter. 
• Southern Riluy•. 

 RsU.Ponniyen, 
• 5/0 R,lJedjje1tj,14—', 

SInt I'ntony'3 ihirch Lrrr, 
• q?pttinm 	61 	•CJ01 

Retired Drjver/, 
Southern Reilwy. 

 N.Re3emruickdm, 
5/0 

S,Nos, 	669 to 718 ere 
3 

8PPl4.tfltS 	in 	0 9 -., 	8093 Nerysnsemy 	P.()lp, 
180 	Netheji Street, 
Kem?rPjPpurFrn, 
Rjki1pekkern 	Pt, 
1Iedr's - 	600 	073 
Rotirod_Dzdtjer, 
SoOthr 	Riwy. 

By 	cvcc?te ,5hr4 	•r<.Sb 	R;..ri, ,.t 95 to 403/91, 
57/90,416/90, 	320/929 	290/92 and 377/929 ., 

By 	dvocrte'Shr1 R.Bhsk'rEr 	ih'0..Nos. 44/93 to 16/93, 

By iuvocte 	Stiri 	Pshljr 	iIci In OJ.No 	77/93 & 78/939  

By 1dvocete Shri 	 'ire JJ.NriB. 	79/93 & 80/93 

VersuB 

- 

Ii 	Cheirmen, 
Rrilwy Boerd, 
Rril 8hevn, 
New Delhi.. 

.Res'pohdont 	I in 0J.Nos. 
395 to 403/94, 79/93 	80/93 

- 2 in 0,.NQs, 57/90, 
416/0,320/92,298/92,371/92 .ftd 
44 'to 76/93. 

Stdett - I J.fl 0j.No. 57/901  
415/90,320/92,.298/92,377/92 snd 
44 to 76/93 
end.Respondent - 4 in QJ.No. 
395 to 403/91. 

Respondents. 

Cotd,/— 

2, 	 nion of Indie 
rjted by tho 

RFllueys
ho 

 



.,.g0.. 

3, Union of indie Responcient - 1 	in 0J.'Nos 
through 	the General 77/93 end 78/93 
Maeger,Southern Rilwrys, Respo'ndnt -. 2 	in OJi.Nos. 

Perk 	own, 	ivhdres. 	3 395 to 403/91,79/93 .&- 80/93. 
Respondent .- 3 	in. O.D.Nos. 
57/90,416/909 320/92 0 298/92, 
377/92 end 44/93 • to 76/93. 

4. The Chief Personnel 	Officer,RoSpofldeflt - 	2 	inO.P.Nos. 
Southern Reilwey, 	. 77/93 end 78/93 
Perk Town, Medres - 3 . 

5 Divisionel Reilw'y Resrondent - 3 	in 0.f.'Nos. 
11eneqer,SoLthern R1lwy. 3 	t 	t03/Su1.. 

Ilysore. Rric.dent - 	4 	in 0J-.Nos. 
/9 2, 41 6/9 0, 32 0/92 ,2 98/92 

- 	 . 
 

and 377/92 

 Senior Divisionel Rpndnt - 3 in 0...No.77/93 
ersannel Officer, S  

.o'jtnern Re.iliey, 
Pelghat 	. 

 The Divisionel Personr,&1 sc.ndent - 	3 	in O,.No. 	78/93 
Officer,Southern Re.lt.;ny, 
u1durei Division, 
Iledurci. 	 . 

B. The Divisionel e.por.dent - 4 	in 
ue'intendert, 	. 44'9. to 76/93 

Southern Reliwey, 
Divisior-u'J 	0ff5.ce,P1ght. 

9. The Diviionl Reiiw'y Rt.sondent - 	5 	in OJ-..No.s. 
i'ienager, 	. 320/92,298/92 and 377/92... 

Southern Reliwey 
• - 	B-e.ngeiore. 	. . 	. 	a ,.... Respondents. 

(By fidvocete Shui K.R.D.KerentI for Shri 1v.N.Venugopele 
Gowd, R'ilwey dvocete for :spordents in all the 
applicetions). 

V 	. 	 - 

.. Contd/—. 
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Shri Justice V.S. Malimath, thairnan: 

These cases have been p1a0ed before the Full Bench as per 

the directions made by the thairuan by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(41(d) of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t, benches, one via4 having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the  Princj-

pal Bench and the Ahndabad Bench in .O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc • who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into' account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ount for canputing retirement benefits to those who have retired 

979 and not exceeding 55% of the running allowance. 
4 

'for ç sring after 1.4.1979. To appreciate the rival con- 
01 	 S 

(tiths ic 	necessary to advert to the relevant provisions 

pnng)
Cr  
eJfrPplicants conditlorE of service in regard to pension 

and ..oth) irernent benefits. 

I 
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3 • 	In pursuance of the redcxnnEndations of the Third Pay Coirmi- 

ssion the pay scales of the employees of the Ixilian Railways 

including those of the running staff were revised with effect 

frai' 1 • 1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the members of the running 

staff 	So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the 'Constitution. Pension and other 

retirement benefits depend upon the average emolurcents that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx. determination of average enolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules' that were in force when the revision of pay scale rules 

cane into force on 1 .1 • 1973 are extracted as follows: 

"2544. [C.S.R. 486] - fltolunents and Average Eioluments: The 
term "Bnoluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes:- 

Pay other than that drawn in tenure post; 

personal allowance, which is granted [ii in lieu of 
loss of substantive pay in respect of a permanent 'post other 

- than a teiiure post, or [ii] with the sçcif.ic, sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of subetantive pay 
in respect of a permanent post other than a tenure ' post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal, considerations shall 
not be treated as personal allowance unless otherwise 'directed 
by the President. 
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[c] feesor commission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"Eounents" means the average earnings for the last six months 
of service; 

Ed] acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office teriporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

[e) deputation [duty] allowances; 

[f] duty allowances [special pay]; and 

(g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
nents reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirernent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 7% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the sane period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments" means: 

[a) the enoluirents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-Al: Same as otherwise provided in Rule 2544-13 
EC.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959, the term '!emoluments" means 
the emoluments which the officer was receiving immediately before 
is retirement and includes:- 

Pt liN, 	substantive pay in respect of a permanent post, other 
f7içQ #- 	 han a tenure post, held in a substantive capacity; 
LU 

C) ( 	 [b 	rsona1 allowance which is granted in lieu of loss 
(S(J 

	

	)•'cjI substantive pay in respect of a permanent post, 
) a ther than a tenure post; 

{4/special pay attached to a post other than a tenure 
\. 	Lor' 	4 post, when the special pay has been sanctioned perma- 

neatly and the post is a held in a substantive capacity; 
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[d)[1]_For the purpose of calculation of average emoluments: 
With effect from 1st September, 1962,   save as otherwise provided 
in Rule 2544-B [C.S.R. 486-BI one-half of: 

the difference between the total emoluments referred to 
in items [a], (b) and (c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [ci above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

vo the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment [s I, whether held 
in substantive or officiating capacity, provided 'that ser-
vice in the tenure appointrrent[s], does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary) gratuity and/or 
death-cum-retirement gratuity. The difference between the average 
emoluments in respect of items [a] to (d)[1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c] above. 

[e][i] For  the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c] and [d]ll] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirenent gratuity:-.The monthly average of running allowance 
drawn during the 365 days of running duty irrmediately preceding 
the date of quitting service limited to 75% of the monthly average 

-of other emoluments reckoned in terms of [a] to (c) and [d][2) 
above drawn during the sane period. 

Note[l]: If irrunediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the 'purpose of calculating ordinary gratuity and or 
death-curn-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
accant of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if 'it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note (2): In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permannt 
post shall be treated as if drawn in a permanente.post held in 
substantive capacity. 

'I 
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2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post f other than a tenure 
post] borne on a cadre which includes permarent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

(b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1), all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

(This will take effect from 1st september 1962). 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay" as defined in Rule 2003(21), which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Lath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the avera 
of the erroluments as defined above calculated upon the last three 
years of service. 

In the case of running staff enolurrents for [ordinary) /Cra-
tuity 1ath-curn-retirement gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 

D 	
nnediately preceding the date of quitting service limited 

A 	 of the emoluments as defined above. For the purpose of 
A~lr ' Ca 'Lapn of average emoluments the actual amount of the running 

drawn during the month limited to a maximum of 75% 
fotier moluments as defined above shall also be taken into 

* 

f a Railway servant, inrnediately before his retirement 
etc., has been absent from duty or on leave with allo- 
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wances [inluding leave preparatory to retirement) or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higler officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2) Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g) that one of the components that 

constitutes average emoluments is the actual anount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a] to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect fran 1.1 .1973 in the light of the reconmen- 

dations of the Third Pay Corrnission,no steps 4ere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 	 -. 

allowance drawn during the /ironth limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introiuction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[i) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 	- 
down for each category based on their Authorised Pay Scales. 

2. 	The payrrents as a}x)ve will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pens ior the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[gJ[i)  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1.1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 	21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu- 

tory prescription regulating catrputation of emoluments and average 

contained in Rule 2544 for the purpose of grant of 

benefits. Any decision to modify the same wDuld have 

when the relevant statutory rules are amended in 

with law. But what the Railway Board did was to 

modify the statutory rules by an executive order made 

.3.1976 bearing No.PC 11/75/RAil paragraphs 1 to15 of whid 

read as follows: 



'The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purj:oses consequent upon 
the introduction of revised pay scales under Railway Services 
(Revised Pay) Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual airount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of errolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board.'sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1 986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 	31.3.1976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, theref ore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on4.5.1 988 before the Ernakulam Bench of the Tribunal in O.A. 

A n  4/1  

,o8fr a direction to grant them pension by adding runn- 
f 

\\ 0 ( ing 	 pco a maxnrum of 75% of their pay for ccxnputaticn 

f;ZIODffii14Ir >2is4d11 in accordance with the judgment of the Principal 
I'  

Benh in TyNo..10/85. During the pendency of the said application 

- ,--• / 
ie statut9ry rule 2544 was amended by the President in exercise 



-100- 

of the power conferred by Article 309 of the Constitution. By 

the said arrerrliEnt said rule g[i]  and  g[ii] of Rule 2544 were 

amended firstly with effect from 1 .1 .1 973 reducing the limit 

of running allowance for the purpce of calculating the average 

erriolurnents fran 75% to 45%. On the same day, a further amendment 

was made with effect from 1 .4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect fran 1 .1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979.  For the sake of convenience we shall 

extract the amendrrents as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
No.428, 429 & 430 R.I. and 405 R.II enciced as Annexures 
'B', 1C and W. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

DA :As a1xve 

No.E[P&A]II-86/ps_1 5 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

Railway Baard. 

New Delhi, dated 17.12.1987" 

'!ANNEXURE 

ADVANCE OJRRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the following: 



version is attached. 

JII-86/RS/15 

Sd/-[K. VETKATESAN] 
Director, Establishment [P&R] 

Railway Board. 

New Delhi, dated 17.12.87" 
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g ( i) 	"For the purpose of calculatiai of average errohrents : - 
actual anount of running allowance drawn by the railway 
servant during the ironth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	"For the purpose of gratuity and/or death-cum--retirernent 
gratuity: the nonthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC III/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint) has been rrodified through administrative 
instructions issued with the President's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Ccranission. The purpose of this alTendrnent is to give statu-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.ViKAmsAN] 
Director, Establishnent[P&A] 

Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the paiers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Estahlishrrent Code,Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of Railways. 

ID 
? 

p¼ 	DA:3& 
/ 

\\ 0 •- 	- /,,; 



-102- 

'XURE 

AD\ThN OOR?=M1  SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the following: 

i] 	"For the purpose of calculation of average eiiolurnents:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii I 	"For the purpose of gratuity and/or death- rn-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AtffHORITY:[Ministry of Railway's letter No.E[P&A]II-80/_ 
RS-10 dated 17.7.1981) 

E7LXATION: 

The Rule 2544 of Indian Railway Establishment ODde, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on th recornendations of 'Running Allaiance Cornittee [1980)1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any aaploye2, to whan these rules apply. 

Sd!- [ i.VE1Kjs 
Director, Establishment F P&A] 

Railway Board." 

The ardment to the statutory rules having been effected during 

the pendency of the Ok the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Ccnstitutjon of India. The Ernakularn Bench consisting of 
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Vice tháirraan S .P. Mukerj I and Judicial Member A.V • Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired before 5.12.1988 were entitled to 

count the raining allowance subject to a maximum of 75% of their 

pay arid allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K- 

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Aoplication was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. iallick and others in O.A. No.1572/88 and connected 

applications challeng?d the Railway Brd's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

.--_;---..Board dated 21.1.1974. That application was opposed by the res- 
, 

therein viz.• , Union of India represented through the 

j Cairmn Railway Board an9 the General 111anager, Northern Railwaj 

It isirprising that these respondents did not bring to the 
(I\ 	

(- 

\ 	'ot 	df the Principal Bench that the validity of the amendment 

::- 	'Ci 'j 	't 
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to Rule 2544 was challenged before the Ernakularn Bench and that 

a decision has been rendered on 20.4.1 990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Eflaku lain Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1 991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the resxidents is inexcusable as the Union of India was a 

oarty to the proceedings before the ErnaJculain Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakularn Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disrissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total arrunt of pension and 

retirement benefits they would have received before the amendment 

wa-c not reduced by the amended rules. Folling this decision  

of the Princi2al Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abinedabad Bench were dis-

rissed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahrnedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakularn Bench in O.A. K-269/88 to which it was a party. 

f. 
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It is for the first time after all these cases were referred 

to th3 Full Bench, transferred and clubbed together, that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. 	The counsel fcr th 

dents also informed us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncement of the Supreme Court 

where they had challenged the decisicii of the Ernakulani Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 Sc 1323 D.K. ThIVEDI AND SONS 

V. Aa7\LPL M7-NIRI PATEL AND OTHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen- 

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

were pending there. It is in these circunstances that the Supreme 

CoTrt observed that the course adopted by the High Court was 

	

- 	DM!p, 
ndcdrrect and that if the High Court thought that the point 

isd2 the appellants was the same as was pending in the Sup-. 
rr 

. 	$erne our it ought to have, stayed the hearing of the writ pet!- 

	

\ \ 	tjon 'UAii the Supreme Court disoosed of the other matters. \! 
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These observations, it is obvious, 	were node having regard 

to the context and the circistances of the case. 	What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup- 

reme Court in which the validity of a particular statutory provi- 

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present butch of cases 

we are concerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension- 

ers. The SLP is pending before the Supreme Court from 24.7.1 990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularn Bench in regard 

to conputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
the 

dispose of these cases in the light of the decision of! Ernakulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is meintained that the Principal Bench and the Ahmedabud Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulain Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bencn is bound by judicial discipline to follow the earlier 

decision of another Bench vide; AiR 199 Sc 1933 UNION OF INDIA 

Ai\D AOTiiEi v. RAGHUBIR SIhGil AND OThERS wherein it is observed: 

'We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller nuiliber of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court. 

if only the respondents hau fairly placed tne decision of the 

Ernakulan Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulain Bench whicn had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakularn Bench when similar cases came 

before the Principal Bench and Ahiedabad 

AP 

(Bench 	 respondents had acted fairly and diligently, 

"i . contbct ofdesions would have been avoided. 
i l  

Wejl now examine the contention of the respondents 

11  

pi
ers of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/tne impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
rL. 



108- 

At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to tne extent they gave retrospective effect on the ground 

that it is arbitrary ama violative of Article 14 of the Constitu-

t.ion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti- 

tution the 	legal 	effect is 	that 	the impugned amendments were 

voib ab initio vide DEEP CHAND v. STATE OF UTTAR PRAjJESi-1 reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

'An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority. 

In Haisbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rein 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining, the status of a person or thing, 
or the disposition of a thing, as distinct'froni the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res' in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transferH. 

(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahnedabad Bencn disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down the statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGrIUBIR SINGH AND 

OThERS - 

a statute is declared invalid in India it cannot 
'- 	'rhstated unless constitutional sanction is obtained 

a constitutional amendment or an appropriately 
dii1e\ersion of the statute is enacted which accords 

CmsLutional prescription". 
' 

limot )w1-u/:is not disputed that the Ernakulam Bench of the ' 
I .  

\\2çir1tu1diwâscopetent  to declare the impugned statutory provi- 
op 

Sion--void as offending Article 14 of the Constitution. The 

.,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Arimedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which uecision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriaiii and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tri Edition, page 151 at para (5) as 

follows:- 
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"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray, (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in waich they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field asa binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

den 

	

	one should be regarded as holding the field as a 

egard to the validity of the impugned rule in 

ci ( so fai aT itMs retrospective effect. 

As tnull Bench is not bound by either of the deci-

examine as to which of the decisions lays 

dbre1w correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the. President has under the proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offenu any of the fundamental rights con-

ferred by Part Ill of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that tne vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of sucn a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci- 

sion. 	The 	Principal 	Bench and 	Ahrnedabad Bencn nave not taken 

the view that such vested rights can be taken away 	by a subse- 

quent amendment to the rules by giv:ing retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before therri have not in any manner been cur-

tailed by the impugned amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from i--l-1973. Under Rule 2544 

the meanDers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wnich tney were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 

r. 



. 	45%. from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with iu1e 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1971 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled 	to receive 	in accordance with revision of Pay Scales 

Rules 	wiuicn caine 	into effect 	from 1-1-1973. 	When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired .. between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Ahinedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension. etc. What the Principal Bench 

has done is to compare the pension one would get takings  into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and tne running allowance subject to a maximum of 45% or 55% 

40 

f 

L n  forcd. 	by the time tney retired, revision of pay had come 

2. 

\ l jj ...'ldr,e/ it is the revised pay and the running allowance 

sn1Yject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r.ght which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought 	to 	be affected by 	amending 	the 	rules 

on 5-12-1988 with retrospective 	effect reducing 	the 	!naxiuiuiil 

limit, of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

uenefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin- 

cipal 	Bench followed by the Ahmedabad Bench 	that 	the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahuieda- 

nad 	Bench 	with 	great 	respect 	are 	wrong 	and that 	the decision 

of 	the Ernaku1ai Bench is 	right. 	The 	Ernakulam Bench has, 	in 

N 	 our 	opinion, 	rightly declared 	the 	amended provisions to 	the 

extent 	they 	nave 	been given 	retrospective effect 	as void 	as 

offending Article 14 of the Constitution. 

17. 	As the decision of the Ernakularn Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedins, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

18. 	For the reasons stated above, all these applications 

are allowed with the following directions; 

') 

 

The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended Dy i'otification dated 

5-12-1988. 



-115- 

The arrears due to the applicants/L.Rs on the 

basis of the recoiliputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time, the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica- 

tion. 

payment of pension and retirement benefits 
- 

the atoresaid directions shall stand regu- 
' 	

in accordance with the orders 

( 	 /di?t\ns as may be issued by the Supreme Court 

in ,1P)INo.1O373/9O against, the decision of the 
14 ,1 

'rnegu1m Bench of the Tribunal in Application 
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"d' 

!'IE'IBER(A) 	 VICE-CHAIRAN. 	 C1IA1RPIAN. 

ThL CO" 
bsv. 

SEC11ON OFFCER1 r1 )? 

~EWTflAL AU NST"TtT"E 

ADDIT1 	Ci 


